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{Mr. Speaker}

necessary to detray the charges
which will come in course of
payment duging the year ending
the 31st day of March, 1859, in
reapect of ‘Salt'”,

DEManp No. 4—CoMMIRCIAL INTELLI~
GENCE AND STATISTICS

“That a sum not exceeding
Rs. 73,186,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1859, in
respect of ‘Commercial Intelli-
gence and Statistics'”,

Drxann No. 5—MISCELLANEOUS
DEPARTMENTS AND EXPENDITURE UNDER
TRE MintsTaY OF COMMERCE AND
INpusTRY

“That a sum not exceeding
Rs. 1,74,75,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1959, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Commerce and Indus-
u,yl »

DmyaNp No. 106—CAPITAL OUTLAY OF
THE MINISTRY OF COMMERCE AND
INpusTRY

“That a sum not exceeding
Rs. 11,86,07,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course  of
payment during the year ending
the 31st day of March, 1959, in
respect of ‘Capital Outlay of the
Ministry of Commerce and Indus-
t.ry’".

MmNerRY OF EDUCATION AND SCIENTIFIC
REsEARCH

Mr. Speaker: The House will now
take up discussion on thg Demands

for Grants Nos. 18, 14, 185, 18, 17, 13,
19, 20, 21 and 109 relating to the
Ministry of Education and Scientific
Research. As the House is aware, §
hours have been allotted for the
Demands of this Ministry.

There are a number of cut motions
to these Demands. Hon. Members may
hand over at the Table within
15 minutes numbers of the selected
cut motions which they propose to
move. I shall treat them as moved,
if the Members in whose names those
cut motions stand are present in the
House and the motions are otherwise
in order.

The time-limit for speeches will, as
wsual, be 15 minutes for the Members
including the Mavers of cut motions,
and 20 to 30 minutes, if necessary,
for leaders of groups.

Even this reading out takes some
time. This will be adopted as the
formula for all the Demands in future.
Of course, I will only refer to the
numbers of the Demands. Otherwise,
without any ado, we shall start the
discussion.

Demanp No. 13—MiNisTRY Or EDUCA-
TION AND SCIENTIFIC RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Re. 63,81,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 3Ist day of March, 1858, in
respect of Ministry of Education
and Scientific Research’”,

DEMAND No. 14-—ARCHAZOLOGY
Mr. Speaker: Motion moved:

‘“That a sum not exceeding
Rs. 1,00,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the Sist day of March, 1059, in
respect of ‘Archaeology’”.
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Drmanp No. 15—Suavey or INDIa
Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,56,85,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course
payment during the year ending
the 31st day of March, 1959, in
respect of ‘Survey of India’".

Devanp No. 16-~BOTANICAL SURVEY
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 11,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1959, in
respect of ‘Botanical Survey’”.

DeEMAND No. 17—Z0OLOGICAL SURVEY
‘Mr. Bpeaker: Motion moved:

“That a sum not exceeding
Rs. 10,88,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1959, in
respect of ‘Zoological Survey'”™.

Demano No, 18—SciENTIFIC RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 5:85,73,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1959, in
respect of ‘Scientific Research'”.

‘PEmany  No.
DEPARTMENTS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 51,96000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
" payment during the yesr ending

Demanp  No.

19—OTHER SCIENTIFIC

the Slst day of March, 1059, in
respect of ‘Other Scientific De-
partments’ ”.

Demanp No. -zo—EnwcAmu
Mr, Speaker: Motian moved:

“That a sum not exceeding
Rs. 23,25,88,000 be granted to the
President to complete the sum
necessary to defray, the charges
which will come in course of
payment during the year ending
the 31st day of March, 1959, in
vespect of ‘Education’”.

21-—MISCELLANEOUS
DEPARTMENTS AND  ExreNDITURR
UNDER THE MINISTRY or EDUCATION
AND SCIENTIFIC RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,21,74,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1959, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under
the Ministry of Education and
Scientific Research’”.

DemanDp No. 109—CAPITAL OUTLAY OF

THE MINISTRY Or EDUCATION AND
SciEnTIFIC RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,00,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1059, in
respect of ‘Capital OQutlay of the
Ministry of Education and Scienti-
fic Research'”.

Shri H. N. Mukerjee.
Shrl Tangamanl (Madurai): Two

cut motions I have given notice of.

Myr. Speaker: Let him pass it an.
Shri Tangamani: I asked about

them. I understand they have been
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[Shri Tangamani} .
omitted, and they have not been cir-
culated. I would like to know what
their number is and what has happen-
ed to them.

Mr. Speaker: Why could he not
ask the office? The office is theirs.
The office is not mine. The office
belongs to the whole Parliament. I
shall allow every opportunity to hon.
Members to ascertain.

Shrl Tangamanl They have not so
far given me the reason.

Mr, Speaker: May I suggest one
thing? Instead of having a discussion
on the floor of the House, for all
enquiries relating to such matters,
hon. Members may adopt this course.
I have posted a Superintendent in the
Notice Office for this purpose along
with a stenographer. Any hon. Mem-
ber who wants any assistance or any
information, in the flrst instance, may
go to him. If he is not satisfied with
the answer, then it will be marked to
the Speaker, and I shall spend any
number of hours over it. Let them go
to him in the first instance.

S8hri H. N. Mukerjee (Calcutta—
Central): Mr, Speaker, Sir, as we
discuss the Demands for Grants from
the Education Ministry, we remember
poignantly that the great and gracious
man who presided over that Ministry
since Independence is no longer there.
‘We sbhall never cease to cherish the
memory of Maulana Abul Kalam
Azad, a hero of our struggle for free-
dom, one of those rare men who gave
out as it were an aura of sweetness
and light, whose counsel was wise and
generous, whose very presence was an
influence. We shall not, I fear, see
his like again.

24:12 brs.

[SurmMATI RENU CHAKRAVARTTY in the
Chair} -

As I represent a city which was the
centre of the Maulana’s activities
during the major part of his life, I
feel fhat the Education Ministry should
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make an effort to have a special pro-
vision, in order to do something as &
memorial to the Maulana and I con-
sider that if classical studies in Sans-
krit as well as in Islamic culture are
given a special encouragement parti-
cularly in the University of Calcutta,
which since the days of Sir Ashutosh
Mukerjee has had special provision
for the study of ancient Indian history
and culture and at the same time of
Islamic history and culture, I feel
that in Calcutta or some other place
if Government thinks it better to do
80, there should be some kind of a
concrete memorial to Maulana Abul
Kalam Azad. I say this becawse our
country has had a tradition of absorb-
ing the cultural contributions of diffe-
rent peoples, and as a matter of fact,
when Timour attacked this country,
he made it a point that it was his
religious duty to attack this country
because the Muslims who had come to
this country were getting absorbed
into the Indian soil, were adopting
many specifically Indian practices,
and that was witness to the tradition
of this country, the spirit of this
country, which was represented pre-
eminently by Maulana Abul Kalam
Azad,

As early as 1947, Maulana Azad had
said that education should have the
highest priority in the budget and
should take its place immediately
after food and clothing. In 1852, he
spoke from his place here in this
House, and be told us regretfully that
his pocket was empty. T4 &I & |
Those were exactly the words which
he used from that place in this House.
Even in the Union Territories, which
are the Centre’s direct responsibility,
tree and compulsory education for the
age group of six to fourteen years,
which is enjoined as a directive in the
Constitution, remains an empty hope.
Even in regard to the age group of
six to eleven years, we do not expect
that even by 1865, we shall reach the
target.

The Estimates Commititee has re-
cently given us & very informative
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report and we are told that if com-
pulsory and free education for all
children between six and fourteen is
to be assured by 1985, then the Third
Plan must provide only on this count
a sum of about Rs, 700 crores, which
is not likely to be forthcoming unless
there is a sea-change on the Govern-
ment side.

I wish also to point out that figures
have been available to Parliament in
regard to the progress of education,
which show not only a kind of con-
fusion in the whole situation but also
retrogression in certain respects. The
percentage of school-going pupils to
the total population in the six to
eleven year age group has grown.
There is no doubt about it. In 1950-51,
the figure was 42 per cent, and in
1955-58 the figure was 51-2 per cent.
But the major backward States like
the U.P, Bihar and Orissa have gone
back. For example, in 1980-51, U.P.
had the figure of 35'7 per cent. for
literacy in the six to eleven year age
group. In 1955-56 the percentage was
335 UP.s ranking in India in
1950-51 was fourteenth. In 1955-58,
U.P. had slided to the twenty-seventh
position. The same thing happens
in regard to Bihar and Orissa, but I
have not got the time to refer to them
in any detail.

The Estimates Committee has called
for what it calls a perspective plan.
But I fear that lack of a perspective
is exactly what Government most
often betrays. There is, for example,
the muddle in basic education to
which 1jp homage is paid, but which
so far has not worked out at all on
an all-India basis to any satisfactory
degree. I know that my friend
Dr. K. L. Shrimali has made a special
study of the question of basic educa-
tion. I know also that Government
says that its policy is basic education;
Government says that it is going to
be introduced all over the place; Gov-
erpment is going to set up a model
basic school in Delhi so that the whole
country might follow suit. How in
the name of might that happens, I do
not know., But Government says that
basic education is its policy. But as

a matter of fact, the Estimates Coms
mittee reports that basic education has
s0 far not only shown slow progress,
but at the same time it has produced
students who are backward.

On the 17th of December last year,
Dr. K. L. Shrimali placed on the
Table of the House the report of an
expert attached to one or other of
the Ministries—not his own—which
was very provocative, but which was
very suggestive at the same time. In
this report it is said:

“A person who would find &
place in the list of half a dozen
best known Indians says about
basic education:

“In basic education, we are
practising national hypocrisy
on a large scale.”.”.

There are other things which he
points out, how many of the champions
of basic education never send their
children to basic schools. Students
who get education in basic schools
cannot go further ahead because the
gaps are not properly looked after or
made up by some kind of an educa-
tional process. In this report, it is
said very clearly:

“The experts both at the Gove-
ernment of India and the State
levels dare not publicly offer
opinions counter to the accepted
policy.”.

They are expected to find and pub=
licise its virtues. And adverse official
reports such as the Abbas’s report in
Bihar is suppressed and treated as a
top secret document. This was placed
before the House on 17th December,
1957,

I have nothing against basic as such,
though I do not quite understand how
we can go in for basic in the way that
Government suggests we should, but
at the same time if you are serious
about basic, then do something worth-
while, do something concrete about
it and do not merely talk about it and
do not morally intimidate your cfficets
into accepting a system of education
which has not yet been practically -
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integrated with the rest of the tires
of our educational system.

In regard to the progress on elemen-
tary education, everybody knows, and
the Estimates Committee has reported,
that it is very slow, and yet the
grants from the Centre are not utilis-
ed. At page 16 of the Tatest report
of the Estimates Committee, it is
pointed out that for elementary edu-
cation, grants were made by the
Centre. But Andhra Pradesh, in
1956-57, did not utilise 51 per cent. of
it. Bombay which is so very progres-
sive did not utilise 43'3 per  cent.
Madhya Pradesh did not utilise 657
per cent.; Uttar Pradesh did not utilise
20'5 per cent.; Rajasthan did not uti-
lise 454 per cent.

Now, what is the Government for
it it cannot see its way to persuading
these State Governments, most of
which are run by their own people,
to utilise the grants? What is the
point in making paper allocations
which cannot be utilised for the pur-
poses for which they are intended?

Then I refer to secondary educa-
tion which is perhaps the weakest
link in the chain of education in this
country. The Mudaliar Committee,
appoited in 1952,  recommended
multi-purpose schools and technical
schools separately or as a part of
multi-purpose schools. It recommend-
ed provision of agricultural educa-
tion facilities in rural schools ete.
etc. Towards the end of 1854-55,
the Ministry of Education sponsored
programmes for setting up 500 multi-
purpose schools and assisting 300
schools for science teaching.  Since
then, the figure has increased almost
microscopically, and I know that
we are gambling with the lives of our
young people. There is no co-ordin-
ation worked out between the 11-year
course, for example, which should be
a 12-year course, properly speaking,
leading up to the higher school leav-
ing certificate and the present 10
class schools, which just cannot be
upgraded, nor can they be thrown in
the scrapheap.

What are you going to do about it?
What are the students who are in
between like Trishanku—neither here
nor there—to do? What are you going
to do about these students? Govern-
meni has no clear-cut plan.

As far as the States are concerned,
usually they do not care. For exam-
ple, I find in answer to a question
last July—-starred question No. 101—
the Minister told us that the State
Governments had not submitted pro-
posals regarding subsidy from the
Centre to increase secondary school
teachers’ salaries.  Similarly, there
are other questions which show how
very bad the position is.

In one part of the country, at any
rate, in Kerala—]I am not going to
discuss the Education Bill; right or
wrong, it may or may not get the
assent of the President—it is the first
attempt to give statutory recognition
to the rights of some 75,000 teachers
in private schools; but in other places,
we find that the teachers are driven
to such extremity that they go on
strike, hunger strike in Calcutta or
chalk-down strike in Delhi. Wher-
ever you turn, you will find this kind
of thing is happening. It is happen-
ing bezcause there i no co-ordination
between the Centre and the States,
even though the same Party runs the
administration in nearly all parts of
the country.

Then I shall refer to the University
curriculum and the three-year degree
course idea. Government has told
us—and Shri Deshmukh presided over
a committee which has reported-—that
25 crores of rupecs would have to be
spent, and something would be done
about it. In the meantime, what
happens? The Finance Ministry, as
we were told in the Consultative
Committee by Dr. K. L. Shrimali
himself, says: ‘We cannot give you a
guarantee about the money that s
likely to be forthcoming’. In the
meantime, a University like Bombey
sayse—We are not going to have the
three-year degree course; we cannot
work it’. It is very reasonable fromn



my point of view; I cah understand
it. A University like Agra, seys—We
capnot do it'. Calcutta accepts the
idea almost under duress. 1 have
been a member of the Senate of the
University of Calcutta and I know
very well what the difficulties are in
regard to the proper introduction of
the three-year degree course. We have
not got the money. You cannot be
sure of the money. That is exactly
what the Finance Ministry tells the
Education Ministry, and this happens
in a period of planning when there
should be co-ordination between the
Education Ministry and the Finance
Ministry.

There is, again, the question of the
University Grants Commission, but
later, perhaps, we shall have some
opportunity of discussing it; so I
won't go into any detail about it. 1
want only to say that affiliated colleges
in States which do require the great-
est amount of assistance are not being
looked after by the University Grants
Commission properly. The University
Grants Commission is not even aware
of the project of new Universities
being set up in the country. The
Commission has on its staff as Assis~
tant Secretary, as I was told in answer
to a question I asked in this House
last year, an officer who is only a
matriculate, and he is already super-
annuated. The Secretary is usually
on tour and the Assistant Secretary
is the chief officer, But he is a
matriculate. Probably, he is a very
competent officer; I have nothing to
say against him. But if there are
people with high academic qualifica~
tions who have to work under a matri-
culate, superannuated officer, I do not
know why this kind of set-up persists
in the University Grants Commission.
I hope its work will be discussed in
more detail later on and, therefore, I
make no further reference to it.

I wish to emphasise, as I have said
earlier, that there is no link-up in
our educational schemes, either inter
se or with our Plan. Last year, in
July, at a meeting of the Planning
Commission’s Panel on Education,
Dr. J. C. Ghosh made this statement:
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“5'7 lakhs of matriculates sre .
seeking jobs which do not exist, .
but they are not trained for jobs
which do exist”.

This is what comes from a very high.
ly placed member of the Planning
Commission, who says that more than
53 lakhs of matriculates are wander-
ing about the place looking for jobs
which they have not got.

The other day, on the 13th March,
we were told that 511 trained engi-
neers were on the Employment Ex-
change lists. This was in answer to
starred question No. 945. We have
been told by Dr. Shrimali that per-
haps some progress has been made in
making up the deficiency in the nume-
ber of engineers and technicians,
which was reported on by the Engi-
neering Personnel Commitiee. But I
have my serious doubts whether the
deficiency will really be made up. It
Dr. Shrimali can tell us something
promising about it, we shall all be very
happy.

I would refer now to certain other
matters, but they are also equally
important. There is the question,
which is & hardy annual in this
17use, of the India Office Library,
and the British Government, as far as
we know, does not stir a litile finger,
does not even answer the correspon-
dence from the Government of India.
And for the Jast two years, from 1958,
Dr. Shrimali has been telling us: ‘My
dear Sir, there is nothing to report.
Why should this happen? Why does
he not take it up with the Minister
of External Affairs and see to it that
something is done and India's pro-
perty is restored to us as soon as ever
that iz possible?

Then there is the question of the
History of the Freedom Movement,
Why must it remain a still-born pro=
ject? 1 do not understand it. I know
for a fact ihai the bibliography was
drawn uo and books, manuscripts and
records were collected, which con-
stitute a g od-size Ubrary. Why not
have a real, compmet library on e
history of the tresaom movement, - 3
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you cannot produce a book about it,
because your ideology is defective,
because you do not know what to say
and what not to say, at least why not
show the books and the records for
people to read? You do not do that.

You have your National Archives
here. 1 have been complaining about
the rigidity of the working of the
National Archives. One instance of
rigidity is this: Dr. Shrimali has told
us that generously Government has
now thrown upon to the public,
records which are more than 40 years
old. That is to say, records before
1918 can be studied in the National
Archives. But if you go and try and
find out the records relative to the
terrorist movement in Bengal or the
Punjab or elsewhere in India prior
to 1918, you would be told that the
Home Ministry—which pokes its nose
unnecessarily into the National
Archives—has sent out a circular that
nobody should get to know how the
terrorist movement in our country
operated, because, who knows, those
methods might come to be repeated
again in the present day. This is
fantastic nonsense of a sort which
Government should not tolerate, which
this House should not tolerate.

‘You do not write the history of the
freedom movement. You do not allow
people to know what exactly has hap-
pened to the history of the freedom
movement. You control the National
Archives. You keep them under lock
and key, for God knows what reason.
But when it comes to fighting Britain,
whet do you do? They took away the
records of the residencies of the Poli~
tical Department in 1947. They were
taken away or burnt with the collabo-
ration of the leaders of our Govern-
ment. They agreed to it. They burnt
all those records. I have an answer to
a question here in which Shri Datar
admitted that with the agreement of
our own leaders and the British Gov-
ernment, many of those records were
burnt. The promising records were
taken to England—records of the Resi-
dencies of the Political Department of
the Government of India upto 1947

And we have been begging for the
return of thege! But they do not give
an answer. This is what happens.
¥You do not allow your people to read
these things. But these people come
from abroad and they keep these
things under lock and key.

Then, Madam, I refer to the ques-
tion of the transfer, the projected
transfer of the Archaeoclogy Depart-
nent to Nagpur or somewhere. I do
not oppose the question of removal
of certain offices from Delhi. But,
why remove the Directorate General
of Archaeology? They have got one
of the few really good and compact
libraries in this country, The Arch-
aeology Department must function in
a centre where there is the National
Archives, where there is the National
Museum or whatever you are going
to put up, where there is a University
like the University of Delhi where
you are trying to study matters of
concern, for example, Buddhist
philosophy or South East Asian
studies, where there is on the Qutab
Minar Road Dr. Raghu Vira's Insti-
tute. You want the Archaeology
Department to be here. There is no
doubt about it. But you do not do
that. You push it back to Nagpur.
You send a good lot to Nagpur and
Jou compel our scholars to come to
Delhi for the National Archives and
for the National Museum and for
other reasons and make them go to
Nagpur because otherwise they can-
not consult. That is really a good
library, perhaps, one of the very few
first class libraries we have not in the
country, which is attached to the
Directorate General of Archaeology.

I should also say that in regard to
the Archaeology Department, Parlia-~
ment should be told from time to
time the progress which is being
made in regard to the Nagarjunakonda
area and also 1 should say that
greater help should be forthcoming to
such organisations as the Ashutosh
Museum of the Caleutta University
which has lately been conducting
very important researches.
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1 was also given by the Trustees
of the Indian Museum a document
which was ‘presented to a sub-com-
m‘tee of the Estimates Committee
asking for special help for certain
reasons, The Indian Museum is the
oldest in Asia and the biggest in this
country and the Trustees told me—
and this was communicated to Gov-
emment and Dr. -Shrimali knows
more about it than I do—-that a build-
ing was being constructed, & fire-proof
building inside the Museum premises
and it was partly proceeded with by
the CP.W.D. and then it was stopped.
The Trustees did not know why it
was stopped. Dr. Shrimali told me
the other day that nothing would be
done to the detriment of the Indian
Museum, Calcutta. It is very good
But, why are these projects started
and then stopped? This kind of thing
happens teo often.

Dr. Shrimali knows also a good deal
about the Asiatic Society in Calcutta
which is the oldest research institu-
tion in this part of the world. It has
got a very old house, almost a his-
torical building. It is going to ruins.
It wanis money; but, it does not get
it. It wants, for example, to send
people to Tibet in order to get a
catalogue of the manuscripts in Tibet
and in Nepal. But the Government
of India—end the External Affairs
Ministry possibly—is to blame. Some-
thing happens anZ Nepal says, ‘you
cannot come now.' That sort of pro-
‘blem crops up in regard to the wark
of the Asiatic Society. It wants money
more than, perhaps, anything else in
order to keep going.

In regard to the Indian Museum I
would like to point out—Government
figures point out--that more than 13
lakhs of people visit the Museum
every year, And, this means that
every single day, on an average,
‘more people go to the Indian Museum
then in a whole year and a bunch of
years to Jaipur House. It happens
‘because it is in a very large city and
a city of tradition. But, the Indian
Museum is coming in for a bad time
for reasons which are extra cultural,
extra-educational. I want the Edu-

cation Ministry to stand up to that
kind of thing.

1 would refer again in a very cur-
sory way to certain things which have
been told me, about the working of
the Council of Scientific and Indus-
trial Research. It is rather dis-
heartening. And, I say this because
in the Council of Scientific and Indus-
trial Research, work ought to be dane
which will really bring about c¢o-
ordination between the products of
our National Laboratories and the
requirements of our Plan. I find, for
instance, that the expenses of this
organization have increased on the
administrative side even though the
total expenditure goes down.

In 1954-55, the total expenditure
was Rs. 3,40 lakhs and odd and in
1956-57, it was Rs. 3,35 lakhs and odd.
So, there is a decrease but the
administrative expenditure rises from
Rs. 9,41,000 and odd to Rs. 11,08,000
and odd. Now, there is a top-heavy
administration in spite of the recom-
mendations of the Egerton Com-
mittee which have been accepted by
the Government of India. An Engi-
neer officer has been appointed where
there was no such officer at the time
when 13 National Laboratories were
built in different parts of the country,
A Law Officer is appointed when the
Law Ministry which has very little
work—we know in this House—is
there to give whatever advice is
necessary.

We see also that the CSIR Secre-
tariat building is fully air-condi~
tioned. Why refriegerated comfort is
so necessary for everybody in this
country is something which beats me,
I do not understand. And, then, we
find that the detailed accounts of the
Council of Scientific and Industrial
Research are not published and plac-
ed before Parliament. I will ask Dr.
Shrimali to make sure that these
details are placed before Parliament.
We find all sorts of things are being
done and there is a kind of personal
glorification of the Directorate
General and so on and so forth but
the actual jobs are left undone. This
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is a kind of charge which I bring with
a full sense of responsibility because
I have got figures which I shall later
send on, I hope, to Dr. Shrimsali and
I wish that he takes some adequate
steps in this matter.

1 refer only to a very few matters
and they are in relation to the three
Akadamis. It is no secret I am
divulging here. The Prime Minister
was once good enough to tell me
that he would most welcome the
idea of a meeting of non-officials
interested in the work of the three
Akadamis, the Sahitya, Lalit Kala
and Sangit Natak Akadamis, so that
all of us can sit down together and
have some ideas as to how these
Akadamis should work in future and
what its work so far has been like.
I do hope that the Ministry takes up
this issue and some kind of confer~
ence is held where the work of these
Akadamis can be reviewed by people
who do not happen to be Akadami-
cians.

. 1 want also to point out that it was
almost a flabbergasting experience
for me to find out in answer to a
question asked in this House on 12th
March, 1958, that the Ministry of
Education and CP, and I do not
know what it is, paid in 1956-57, taxi
hire—the Devil knows for what
reason—to the extent of Rs. 3,07,670,
a lot more than the taxi hire paid by
all the other Ministries of the Govern-
ment put together. In 1055-56, it
paid taxi hire of Rs. 26,912; for the
next year, it was multiplied 10 times,
Rs. 3,07,670; more than a thousand
rupees per working day was spent on
taxi hire according 1o the answer
given, I can hardly believe it. This
is unstarred question No. 1209 on the
12th March, 1958. Now, it is also
intimated in the answer that the
Ministry is the owner of three cars,
very sumptuously upholstered, I am
sure. In spite of having these three
cars, more than Rs. 1000 per working
day had to be spent on taxi hire for
caring about—whom? I should very
much like to know; but this is what
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1 was toid. It is ane indicatian as to
how the Ministry is run; how monies
are squandered unnecessarily. Where
monies are wanted, they are not
spent properly. Dr. Das is here.

1 will finish in one moment, Equip-
ment is bought for the Indian Techno-
logical Institute of Kharagpur which
are shown to Members of the Estim-
ates Committee, which are very
expensive, which are top-class but
which are not utllised. Monies are
spent for this sort of faxi hire
accounts for more than Rs. 3 lakhs
in one year and so0 much people's
money is wasted and so many other
good things are not done and the
targets laid down in the Constitution
are not reached. This is the kind of
way in which the Ministry operates.
I do not cxpect this Ministry to
operate in this way. It is a legacy.
At least the memory of a great name
should sustain and enthuse its spirit.
And, therefore, I should say that at
least in deference to the memory of
Maulana Azad—even though he could
not do very much concretely, he
wanted to do things but he said mera
jeb khali hai, today when the coun-
try is talking about the Plan, put
education on the priority list, exactly
where it should belong. Then, and
then alone shall you be paying that
tributc to the mcmory of Maulana
Azad which is more than overdue.

14-30 hrs,
[Mg. Derutry-SPEAKER in the Chair]

Shri M. R, Masani (Ranchi-East):
Sir, 1 rise to speak in support of my
cut motion No. 519 to discuss the
functioning of the Lalit Xala
Akademy, with reference to the orga-
nisation of exhibitions and the grant
of awards.

A new Ministry has been born @
little late. One would like to wel
come a new birth but, in the face of
the new Ministry of Culture, one can-
not help feeling some misgivings.
Ministries of Culture are not known
outside the purview of a certain kind
of State known as totalitarian, It may
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be that they would tbrive in a demo-
cracy, but there are obvious pitfalls
in the path. A very well written arti-
cle in the Times of India of 16th
March, 1958 points out that, unless
treated with great discretion and
restraint, this could be a disastrous
development.

“Culture is more a matter of
spontaneous growth and en-
couragement than a hot-house
plant of administrative initiative
and ideology.”

“Taken altogether,” says the article,
“the new Ministry would at best be
unnecessary and at worst dangerous.”

I would not like to go as far as
this. I am prepared to keep an open
mind on the subject. But there can
be no question that, in modern life
and modern society, the State is so
all-pervasive that the dangers of con-
formism in art and culture are pretty
obvious. The old rulers used to give
a turban or a shawl to the great
artist. We replace it with cash prices
and cultural delegations.

The old rulers did not interfere in
every aspect of life, They had their
whims and fancies. They changed and
the dangers of conformity were much
less. State patronage, badly exercised
can corrupt public taste just as when
well exercised, it can encourage it. The
State must only be a evaluator
and not the creator of artistic values.
These general thoughts are provoked
by the fact that the running of the
Lalit Kala Academy and the way in
which these exhibitions have been
received by artists and art critics do
not justify complacency.

I have been distressed to see the
criticism in the Press and the cor-
respondence that has gone on recently
after the Fourth National Exhibition
of the Academy was held. The con-
census of opinion as I could ascertain
it was highly critical of the standards
of that exhibition, It is true that the
Academy is not responsible for the
quality of the art but it can be held
responsible for the contradictions
and inconsistencies that are to be
found in the application of eriteria
for judging art

Charges have been made.
mention them, I cannot

1 only-
vouch for-

their accuracy but I would like to.

know from the Minister. I am glad.
incidentally, that my friend, Dr.
Kabir, a very enlightened liberal, is.
going to be in charge of this Ministry
and that mitigates somewhat the-
apprehensions to which I gave expres-
sion earlier.

The charge has been made that, in.
the guise of preserving indigenous
tradition, much good art is being
overlooked and discouraged. The
traditional school of art has been.
boosted at the expense of contempor-
ary, modern art. The award or the
non-award of the Gold Plaque for
plastic arts has been adversely com-
mented on in the Press and one critie
went as far as to call it a State lottery
in the plastic arts, because of the:
unpredictability of the judgments
that have taken place from year to.
year.

In 1955, the Plaque was withheld
although a well-known, internation-
ally known artist like Mr, Husain
had entered for it and he was given
another prize. In the following years
awards were given to two young
painters fresh from art school. They
were neotraditionalists. May be that
won them favour. But the sad thing
is that since they were given these
awards these two young painters have
stopped pursuing that style of painte
ing. It would appear that the
Akademy, therefore, might have
backed the wrong horse. The awards
of the judges have been fickle and
changeable. A painting rejected one
year, “Shrine” by Mr. Gujral, was
exhibited next time. That is the
artist whose painting of Lala Lajpat
Rai hangs in our Central Hall. Since
two Judges were constant in both
years, when it was rejected and when
it was accepted, one feels that perhaps
majority decisions are taken on the
qualities of these paintings. Similarly
a painting rejected two years ago was.
given an award this year. 1 did not
know that, like wine, paintings also-
improve with age. But evidently they-
do.
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These are some of the erratic
features of the judging of the awards
in this exhibition to which attention
has been drawn in the Press and in
the discussion that has followed. Then
again, the Akademy has not sent out
a single representative exhibition of
the plastic arts in India to foreign’
countries, Invitations that came from
‘the Venice Biennial Festival and the
Government of Brazil have not been
responded to. Altogether these are
some of the disquieting features to
which I think the attention of the
‘Minister and the Ministry needs to
be invited.

There are two other parallel insti-
tutions to the -Akademy: The National
Gallery of Modern Art, and the Art
Advisory Board. The first of these
two is supposed to preserve and per-
petuate permanent values in art by
.aequiring works of art. But judging
from the its in the S
of 1st February this year, it would
.appear that not many critics would
agree with the kind of purchasing
that has been done on behalf of this
institution. The Art Advisory Board
tas the task of bringing art into
public buildings and through them
into the life of the people. Though
this was formed three years back and
though many designs of murals had
been submitted to the Board, as
of this date not a single design has
‘been accepted and no work has been
done.

In 1857, the artists were invited by
the Akademy to meet in a private
conference and at that conference,
from which the Press was excluded,
-even art critics were excluded, 25
artists voted against the Government
or the State institution giving cash
awards and five voted in favour of
eash awards—a rather self sacrificing,
selfedenying ordinance coming from a
-category of people who did not enjoy
prosperity in the financial sense of
the word. But, as far as I can ascer-
tain, that decision has not been given
effect to and awards are still being
&iven to a reluctant group of reci-

pients who evidently feel that théir

integrity is likely to be affected by -
this kind of discrimination. As far e
I can ascertain, artists do appreclate
the opportunity to hang their pictures
and show them but they are very
doubtful whether Government should
go beyond that into monetary awards.

I am glad to say that the world of
art, however, is not daunted by all
this. Our young artists have put India
on the artistic map of the world by a
judicious combination of the tradi-
tional modes and the impetus that
comes from cosmopolitan art, that
comes from outside.

I understand that, in an attempt to
show what can be done, we may have
an interesting situation. Next Jan.
uary, at the time of the Fifth National
Exhibitipn, fifteen of India’s foremost
artists plan to hold a parallel exhibi-
tion, a fraternal exhibition at the
same time as the official one, This
may be considered a form of aesthetic
satyagraha. Nobody can deny this is
very non-violent or pure form. They
want the public to be able to judge
whether the best that Indian art has
to give is really hung in the official
exhibitions or whether a better group
of paintings can be made available to
the public alongside of what the offi-
cial judges may select.

Now, I have mentioned these critic-
isms that have been made in public
by good artists. I have here, for
instance, a letter by three of our best
artists which was published in the
Times of India dated the 18th Febru-
ary, 1958, signed by Messrs. Husain,
Gujral and Ram Kumar, where they
take issue with the judges of the
last exhibition in regard to the critic-
isms that had been made by news-
paper critics earlier.

The whole thing raises the ques-
tion of the role of the State in the
field of art and culture. I would only
venture to suggest two broad princi-
ples which Government would, I
think, be well advised to consider
carefully. One is that artistic insti-
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tutions, like the Life Insurance Cor-

. poration, should be autonomous. Just
as a financial or business institution
only thrives when burcauerstic
strings are removed, the same con-
siderations apply with even greater
force where culture and art are
involved. And, while Government
could certainly encourage and patron-
ise art by giving funds to these
autonomous bodies, let their nominees
not be executives as they are at pre-
sent, Let their nominees be advisers,
and let these autonomous institutions
choose their own executives and run
their own affairs. This can be done
by the election of Fellows as is done
in learned societies and artistic insti-
tutions abroad. Once an organisation
elects its own Fellows it becomes a
self-perpetuating organism and these
Fellows who may be people of
integrity and character are then left
to run the institution even though, as
in England and France, the State
makes funds available. 1 suggest,
therefore, that the roles be reversed;
let the executives be artists and Gov-
ernment be patrons and advisers, and
not the other way about as at pre-
sent.

The second general principle that
I would like to suggest to the hon.
Minister is that State monetary
awards may be reconsidered, that
State awards may not be considered
acceptable to creative artists desirous
of maintaining their integrity, and
that other forms of patronage of
talent be found, which may not come
from Government institutions but
from independent and non-controlled
‘bodies.

These are some of the thoughts
that come to me on a perusal of the
-printed materisl that has appeared in
the Press since the last exhibition a
few weeks back, In the interest of
‘Lalit Kala Akadami itself and the
«fforés that Government is making
:with the best of intentions to help
‘talent, let them reconsider the steps.
Lat us-have patronage but, 8ir, let us
mot have eentrol of art

Shri N, R. Munlsawmy (Vellore):
Mr. Deputy-Speaker, 8ir, I have been
having a sort of feeling with regard
to the existence of the Ministry of
Education, and after considerable
thought I felt that there should be
something like a separate Ministey
for that. Originally I was told that
there was a Ministry for Education,
Health and Land. I was thinking as
to why these subjects—health and
education—being pre-eminently State
subjects should have separatc Minis-
tries at the Centre. But, for the pur-
pose of co-ordination and for evolv-
ing certain principles and certain
directives it is better to have a Minis-
try. I thought that in that line the
Ministry is being established at the
Centre.

Now, I find that go far as primary
education is concerned, wherein we
want to have free and compulsory
education, we must have certain for-
mulae or certain points declared very
specifically. Up till now no declara-
tion has been made as regards this
free and compulsory education, be-
cause it does not give us any specific
idea as to when the country would
have free and compulsory education.
Unless something is declared here and
now that by the Third Five Year Plan
or the Fourth Five Year Plan this will
be achieved, I think we will not be
in a better position to appreciate the
realities. I quite understand that
this involves a good deal of money
and there is really some sort of con-
nection between the purse and the
brain.

We are out for developing the
brain, creating some character and the
atmosphere must be created for boys
to read. But where to find the money?
Evidently—-as my friend the Professor
and the late Maulana Azad have said
-—there is no money and therefore it
could not be done. Therefore, people
who are not having money cannot
function their brain at all, and a man
who has plenty of money thaugh he
has no education can walk wcll in the
country and understand the whole
situation. If a man has money then
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he never exercises properly the edu-
cation he has obtained and he does
not even understand the position.
Therefore, with a view to see that we
must have free and compulsory edu-
cation,—never mind the money even
i# we have to spend Ra. 100 crores or
Rs. 200 crores—as has been suggested
by previous speakers, we must keep
top priority for it.

But there is one thing, At a time
when there is paucity of funds we
cannot launch upon this programme
of free and compulsory education.
Therefore, at least we may start from
State to State or certain zonal areas
must be earmarked for starting free
and compulsory education.

I do not find there is any co-
ordination or co-operation beiween
the Centre and the States. The same
is the case between the States and the
Local Boards and Municipalities.
Whatever directives are cont by the
Central Government, 1 find ihat the
State Governmenis arc not in a posi-
tion to implement them properly
because they have their own views.
We are seeing from day to day that
the States are dominatiag over
individual rights more and more and
one is not able to have a complete
control over oncself. In view of all
these difficulties I can only say that
we must evolve certain principles as
regards co-operation and vo-ordina-
tion between the Centre, States, Local
Boards and Municipalities.  Unless
these things are setlled il will not be
possible for us to have any :cheme
implemented cffectively,

The oiher aspect in which I am
interested is the relationship between
secondary education and unisersity
education. We are aware that three
years degree course has recently been
introduced. Many universities have
adopted it whereas some universities
are still against its implementation.
They have got their own reasons for
their not being able to do it. There-
fore, whatever deficiency is being felt
or experienced in the State Govern-

ments or in certain universities must
be made good by the Central Govern-
ment in order to have a uniform
policy as far as the three years degres
course is concerned. We must go to
their rescue and fill up the gap. Un-
less there is this co-ordination
between the gecondary education and
the university education, we cannot
expect the university education to be
of a higher level

The University Grants Commis~
sion was started with a view to im-
prove the educational facilities for
the university students. I find that
there is a good deal of running race
as regards funds to be taken from
the University Grants Commission is
concerned, Some universities want
more funds. Some affiliated col-
leges also have got their own griev-
ances. I am told that there are cer-
tain officers in the University Grants
Commission who are connected with
the governing bodies of some colleges
and universities. I do not know how
far it is true, but in case there are
such officers in the Commission who
are connected with the governing
bodies of colleges or universities
surely they will have a soft corner
for the governing bodies of those col-
leges or universities with which they
are connected and they will give more
money. Therefore, in order to
obviate the difficulty the Government
can make some sort of an  enquiry
and find out if there are such officers
in the Commission, It ig better to
make such an enquiry now rather
than find out at a later stage that
they have given more money to the
colleges or universities with which
they are connected.

One small matter which I want to
press home in this House is with re-
gard to the constitution of the Na-
tional Committee with reference to
child education. It was thought of
initially in 1952, It was constituted
then and it functioned for some time;
I do not know how far it functioned.
It is not working now, The cbject
with which the National Cormmittee
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was constituted was to crosie an im-
pression in the mind of children at a
formative age before going to primary
schools. This may be regarded as a
pre-primary school. The object was
40 give them a proper frame of mind
by giving them free education and
free food and create an impression in
them so that they will have an apti-
tude to have further studies in pri-
mary, secondary and university
stages, I find that that Commitlee
has now becn altugether abolished. 1
do not know why it hag been abolish-
ed, It may be due to financial
reasons, it may not have properly
worked or there may not have been
proper co-ordination between the

* States and the Centre. I would res-
pectfully submit that the Central
Ministry should take upon itself the
responsibility of reconstituting it
giving full representation to provin-
cial social organisations. I was toid
that this National Committee was
once affiliated to the World Council
€o create an impression on the child-
ren so that they will have better edu-
cation after some time. It is better
that they reconstitute or revitalise it
and give a different life to it. In the
light of the present circumstances
they may decide upon the policy to
be adopted,

15 hrs.

The next point I would like to take
up is with regard to scholarships. At
one stage the amount that was given
for distribution by way of scholar-
ships to candidates belonging to
Scheduled Castes, Scheduled Tribes
and other Backward Classes was very
meagre—about Rs. 10 lakhs or
Rs. 15 lakhs. I find it has been in-
creased to a crore and odd. There
is one smalil difficulty and that is with
regard to renewals. I am not en-
amoured of giving certain  scholar-
ships to certain communities. So far
as the scheduled castes and scheduled
tribes are concerned, no candidate
goes without getting any scholarship,
f agree that they must be given
scholarships and even if they are not
given, we must find the money for

it.  But there are other backward"
classes also and they must be trested
alike along with the Scheduled
castes and scheduled tribes. When
we earmark a certain amount for the
scheduled castes and scheduled tribes,
we must earmark a certain amount
for the other sections also.

With regard to renewals, I was told
that the candidates applying for re-
newals of scholarships are experienc-
ing the following difficulty. For
example, a person who passes the 8.8.
L.C. or Matriculation and who gets &
scholarship from the Government
after getting 60 or 70 per cent marks,
goes on reading for two years for the
intermediate, then for two years for
the B.A. and then passes the M.A.
also. But I am told that when he
passes the intermediate and goes to
the third university class, ie, junior
B.A., he is said to have broken the
education and he has to apply for a
fresh scholarship. The difficulty is
this. They want the same test to be
applied again, namely the test which
was applied at the earlier stage of
getting 60 or 70 per cent. Supposing
he does not get 60 or 70 per cent but
only 55 per cent in the intermediate,
he is not given this scholarship,
although he was asked to apply in
the “renewal” form. I am not saying
this is causing injustice, but I would
say that this is causing a great hard-
ship, Of course, we do not have
money and we have to discriminate.
But if the candidates who have been
thinking all along that they will be
getting scholarship are not given the
scholarship, you can imagine thelr
plight. 1 am only submitting that
the Ministry should just reconsider
this aspect, and a person who passes
to some other grade, say from the
intermediate {o junior B.A. and so on,
hould not be idered as if he has
broken his education and he should
not be asked to apply for the scholar-
ship afresh.

Another thing I want to stress is
this. If you have a formula that a
student must get at least 60 per cent
to be eligible for the scolarship, then
you must mention in the application
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form when you send it that those who
have got below 60 per cent need not
apply. It must be stated specifical-
ly in the application that only
students who have secured 60 per
cent and above shall apply. At pre-
sent you simply send the application
without mentioning enything about
the marks and the candidates are dis-
appointed. It is not fair. Instead of
creating this hardship, it is better
that the candidates are given an idea
before hand and candidates securing
below 60 per cent will know that
they need not have applied to the
Centre and they could have as well
applied to the State Governments.
‘When they apply to the State Gov-
ernments, they need not apply again
to the Centre. Therefore, the Minis~
try should reconsider this aspect also.

The previous speaker referred to
the National Archives. Some princi-
ples have been evolved there. It
seems that the students and research
scholars who go there for studying
old documents are allowed to persue
only those documents which are before
1815 or 1920—1I do not know the exact
year—but anything after 1815
should not be touched. I think it is
not fair to have this discrimination.
If it is open upto a particular year
then it must be open thoroughly. If
you find that a particular scholar who
goes there is not improving his edu-
cational aspect, but goes there for
some ulterior purpose, then you can
ask him not to enter the National
Archives at all. You can issue some
permits for entry to those scholars
who want to go there and improve
their knowledge. But having allow-
ed him to enter, it is unfair to say
that he should not touch certain docu-
ments even within 1915. As long
as you have got the Nationa] Archi-
ves, it must be open to all. If there
1s anything secret, then it can be seal-
ed and you may say, it is sealed; it is
:{ open and no entry is allowed at

As regardy the shifting of the De-
partment of Archaeology from Delhi

to Nagpur, I think the principle i»
not sound. The reason is that Delhi
is after all an international city and
this ig the place where it should be.
Of course, I can understand the policy
of the Government that some offices
have necessarily to be moved from
Delhi, but so far as the Department
of Archaeclogy is  concerned, this
should not be done,

Finally, I come to the All-India
Council of Elementary Education,
which is intended to achieve compul-
sory education. Before setting up
the All-India Council of Secondary
Education, the Nationa] Institute of
Basic Education and all that, I think
elementary education should have
been taken up first. If they had
appointed an Elementary Education
Commission some years ago, say in
1950 or 1952, we could have by this
time prepared a sound basis for the
future generations.

Literacy in India is only 10 or 15
per cent, Except the State of Kerala,
in the other States it is even lower
than this. I should say that 10 or
15 per cent of literacy for the whole
of India is very low compared to
other countries. Education must be
given to all persons and this commis-
sion should have been appointed
much earlier. But in the absence of
that, I will only request that this
policy as regards giving free and
compulsory education must be given
priority and we must see that every
child is given the required education.
Education means not only reading
and writing, as you find in the elec-
toral rolls, where it is said that if a
person writes his own name, he is a
literate. That is not the literacy I
want. Literacy means that he must
understand, read and write at least
up to the fourth or fifth standard,
That is the literacy standard which I
envisage. I hope Government will
take into consideration all the points
I have mentioned and take the neces-
sary steps, .
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& e g amgd § fo & welt s
o &3 @Y 7T TR & B qrfoRt
o1 A i O e ¥ ) wr
e & fie dro sw o aT ST A &
T TA Fow gt ¥ 1 3o F ol w O
s wwdt § ww vy §, g F DI
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[ﬁ'f T 'G'l'b']
fdt §, @ & wwraand @ gf § i
% v faers g w0 ¢ B wim
& o8¢ AN Awrae fadt gf & W
‘MEfmfads w0 gk § N focfas
w3 § mfs ST 9o 30 Wi gae
Wi F e Har AR gE
e ag T 97 § fe i 9w ¥q
BT WU ¢, § 3 % AR W
g A1 A qgAr qen oifE 43
wE wive A 1@ & I Aq g
¢ f zm 2 § wo qmmeET gy, Qo
Rt aw foge ok ¥ 1 ow oI fy
a7 fr fre 2w § afem wanfuer
9T AR OAT &Y AT W FTAS
w T owfuer frar @), w8 Rw §
too meficdl & =y wrEs wmog g,
P forg o e H9 a3,
ag 413 ey oY sea & o sy
R =% $t g wadt ¥ ) o
gfrem & fatmat & w3 aref s
& g2y & Mg ifaym § 97 faa
Pray fr 7w a9l & we W AN W
% § fw oy sfmm fomr vl
w0 afs @ sweeh W § ovg
amifr AmT g wF A 9=y 7 ey
MR R G W AR A Ao
A 99T F AR AT w6 ¥ g
WA o an i i
ik g gl gt W oA §
& fir & %7 fawrad g s frar-
I R & g f mo gw G qify
&Y wEear ¥ T8 & {5 g wed whvow
faamr o= o wefas o & T 2
I gW B w3 g% A AR
ST Wre F1 Fautor &7 a ot formr
X N gw s g & Wy
& ot aifer e A ¥ 9@
AR 1 o § f5 Fim o
FAYL T AT ¥ [ 5g qEd ¢ e
P I § aw fger fawr o ard

o &, woft a% A weaft
A v & oy @ wvae § S
g i ot Yo Ot § aw Te
Nemroamg i Ameaw e
Faq ST G T I qHTd
# Y ™ gwem A AT IWT wWm
o faar fomm f fimn s wnfigd
W[ | ST ST WY A g8 ISR (-
g feare femr gvar ot smor e
waeqr 7 T 1 R R sUs
& forre & foum § wer S &
am & fod ool ¥ g wvafid
# yew § W) R 398 fad ae
¥ oz T foqr g o Sl
wifed arfr gy &) wiT wrfol
¥ oof & weg faordt e 1 R}
qugan § fx fanar w1 fawa s Aesrdt
T agl &% AFy ¢ s Sifa faam
Tgr & vt & g f fovar o Sfrar
forg ¢35 52 oF ¥NT AW &
aefi ot @)

# g aY agY v aFar fr aregles
sTOH Ag g afgn Afea ag 9T
e e &g agn fe aregfas
wTH W A A0 AT IR AFC
S T AT} A IEW § SuEr
AR AGE CER il iR B
a9, MA W A% qET Ak W
gAY A § uF &E | & q9AAT
% fs 77 w3 e 2, wew o ol
wE ¥ U wg qiepfas faudt sv
A gt fram & e ¥ e 7y
g WY v & ardr § e fore dw
# fqegaar w1 awirey @, aut faest
# 97w g0 Gfeaw 5 @l
WA A9 v § ar T, §ET AR

‘wifes w1 S FT § a1 % 4%

wawn ar § S Aqr w0 g4 IRl
¥ sy s < § o F g g
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& o7 @a =t 7 g8 ) I @
g | SF JEg W Gl AW FT FT
g S gl 9T WIEAET e 1 WIS
T B W R foo FRWAT § =y
Tt fRat weemm@ 43 & A
fex g% feg =ig, gmr Ak Afys
grar 3@F 9 3@ gal 2 5 gw oA
9% FT I a5 HEWEN AG FW
g & gare anr fafag o mom
g S S gNA AT I THE, TET
AR Wfas F TR & a1 ag qad
q o7 @%ar § afww ag uw faeraer
g B wwr = gfqar &/ ot |ga @ AR
T ¥ A7 ARy fgwe gl 9% @A
g o ag frad & o 5 gw agd
gatFa § A g ofafedas &3
¥ fod aw 39 at® ¥ FAFAT 7 a3
GHIT 9T FATT FII § AT gH T
GER L GG G
ST E )

g, A FEAT Ag & ogmr
AT A g qEFdn AEeE §
AN 99 T qF F ARl F fod
gfram ok fages faar 33 a0
FATH AT & | UE AE0 WAT #Y
A F@ET T A g AfFa § qaaar
g f% ag wwfa A< & gy =rfed

o<y | fomar fo 4ty gwan
=gar g faz 8 foasi & fag o
sfeadl &1 w9 | W T Wigad
e g1 waar Areafa® & ar gfa-
gfafeai, wA¥ ama ¥ g9 =@l
fogs g =ifgd afes gw 3@ @
g f& St weaw & & @eHr g9 &
T T WHAT § FGI FET WIEA |
fosir 9gq am@ #AIT ST @Yo THo Hro
g € § wrfo Uo u¥e A ymrAfA®
T § AT ATET § M AR fog
faer =1 &= wEEs W& W@ AT g,
fams v wg gaeag F =W ¥
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Wt rEeE AgY § W) wafer & anra
a"ﬁmqiﬂ'@’gﬂ}‘(q'géﬁrw
g & ux g@rd A #Y qafar oF
et &0 wAEr WHF AT T TE
faws #1 gurer § IFAT WIET AT
78 gaT & 1 werafa § fFEN g
Fgl 41 & guar o= fags &7 wEx
W) Aafar faaam & sogad svaedn
Fr =Jnfed arfs s a1 F-477 T
F FHA AR W fawmw &=
s ar fass & 99 ¥ 93 wEw
& WA FAT  ATMEE
s aws & @ qws 5 foregs
TR T/ qq9 IR AT € a1 W "qrAT-
fos swfa & AR § 1 afsr A48y
S HIE ITA AT AT TCRTL IHTLA
é@ﬁﬁmﬁ%,mQﬁoqaoQqu
THo Yo ST & a1 S9 ¥ 3237 FH
¥ faa St o7 ST & 39 H A faew
gaT & a1 IH FT SHLAT FT AT & |
FE WA AT G WHIAT T
st g | 7 owgm froafy gw faew
F TAH SATAT qq9 AN I FEA ST
ff a3 oot ar wE AT FW Y F9 39
T GEATT AT 3, TS A HZL AT 7,
AfFT 9 avw WY g = T 2
gfrafads areg Ftwaw v i & 7
9t & | Afqatady arew sfuaa |,
gfqafadt ar faem & fom, Faw
Fr frer & fom ar qade=d waAEw
#r foar & fag S #fgew awmEn
T 9T, 399 FEr g fw faast wv
a9 @ =fgd | qF IW AT A
TR g & Fwm g 7 fafae
ST g w1 g e g i e
g @1 Tt &1 S fafwa aqqw w4
TRAT 747 § S9 &1 T F400 al
FET GIEHTT IT ®I HIE &WT, {00
To § Yo Fo gF | AfH &g A1 A
qeETd 7 FaAr ofas w5t &
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[ srra o]
Ty § o wved wATE T § 9€ W
7 T & 1 aga W Rl & aon
%1 & gwwan g f o g e
¥ o § wgy ey § o syweff
2 ST W % w7 fimel W S
ayrar wra A gt o fe owr
7 W wim o) g fanfe o,
AN PR T AW F oA o
™ &, 3T A aoer f geft ) T

) TAET AT FT TP 9T I T
wifgd st aex & wg 7 N gfafady
¥ IR § W e e §, ar
fom osgt s 9w W oW
¢ 37 & @it ® 7 T wF fe -
afedt yrew wfrm & &Y da A
g far § 39 &1 g & | A9 aefos
faerr ¥ & w< famfrara ® faen
% ¥ S W 9T @ AW arfe
o8 ¥ weg W g fue 0 F @
srefegi & awar § i s
g W T a1 6 § s daw
tufrs sqEwm § =hw w4,
#fFT gHo THo Hto T FH ¥
a IER Ja fr fgast w1 o
WR §, W A Y, W AAA & |
T AT TAA & A% wrke To THo
F o &t Hiferwr A 1 gafed F wgmw
* X7 79 fivor a7g ag TET @ e
faras & oA WS ¥ A< gy
o 2 7% W7 T T H AE
wsfaT 1

us frgg fam &1 4 fas wem
g ¥ Fir fageamr & wmge AN geawTag
 q=mE § 9y o e §
e ¥ 9gd §Wi A a9 a% ¥ ar
g wfer 3 agr agt gReAY
wYr 1w 3=y e At

Teal & g1, S qvere A agrwar ¥
@FT W ¥ Ry R W
% dn ¥ wd f5 awg qewem
TE iw F A & AR & AE W
¥ o= ag ¥ dafsy ¥ F wwd
W |

ow Aare fom & aR F & wgw ¢

wgm ag qfens exsw W | g
ugt 55 afens txew w9T | afeTE
AT §1 AT TFEAT WY | &
agr a% R ww #, afedw epew
& At ANY ¥z N Aar § @ w2
T A & ) dfew § W S
wigm fF ofems wem & w7 o9
T/ w1 o sfmAfe wafsae
gt fm i ot Afewd
Ay & W I omirgw A wfes
TAY o WAATC Qoo AT Y TI7 A
qEOar @ AEr ) A U AT
§ 1 o g & dfaw oy oo &1 wred
wd fad ww foar & O g wf@
fe e foft amr o qoeg fed,
¢ yvur ¥few g F 9w 8,
o felt sl g & @O @,
mm%mmvb t’lﬂmﬁ
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o o o fs o7 ww % T W
S €1, forar w7 @ Qv § ot X
W v B wfgd | we ¥ et
W W S wew O e oeeT §
Tawd w1 e aff §, vy & wT W
oy 7 ¥ 1 vy fod o g foaw &
B F wawd w1 ater & o fagrn
Y § & wefr afirs @l ¥ fod
e uwg wrwl W] asi o i
won 3w A § 1 9 % g0 i
ez At @ fegEm B @ ®
Faw o ok ¥ ol @R oW B
¥ i wewr fo ofew @ @
aff, gv ot & § & @
AT E WK AL F qF § 9
QO T F IT A wSA § WY
T gfr &t wfgd ok 5w A ofeqs
www & qeF w1 ahwr & il | g
ST IO A |

. afmar R & @ F ow e
& %% avg & oA v 3f &
fm g mm g & fF AW T K
fam® & | u@ A% § wHa@r § A
fogem & av at four famiow &,
it R & A & § S AT IEA
TTER F1 3 fawifen N o 5
faare o swwe foq & f5 o &
) g § o anal A o F @
g e for & o wofl i
2 9 dnfaw o W &, Fow F ¥
foaw w1 wrr §f w6 g Al
2 fom W & g A g
AT ¥ Wi ¥ I ¥ fierw wg
e ¥ afd ¥ agem, gy wd
WL TR AT T X W §
% & ot %t & fnr ogfeal e o
wsrd femr § wRed Wi fex
qEs frew () W wg wnRa
£ ayt fuw fedl & o g fad Q¥ &
i wwfwr g3 w1 dw fen ann

o vl fe & 0 % wewer
fis ghrardy o & ogt ag T &
sRiA T Ao & wA
=yl iz amfer v W Ay
& wwdt & | Sfer fgem 4 A
§ WrdsH ot aw o
At & wadr forenr ogfa & e
I & AR ANE w @y 3T 6 A
e ot &R ¥ ¥ An { T 6 g
ardy ferert o fovare A g § o
W F o agft & oweied
N I & 1 @ awar ¢ e qw wgh
&1 3R & ford forr weT & Firere
I & T A frr g A AY
AT § IX EH X W A T AN
& @fm tg o & w0 A R
fs aoere & wrw qw safa w1 wr
oy Afa 7w & wve sefeas fn
# gw qlaardy Ay 1 qqAT et
A & 1 % wwn g o ag waresta
2 ok araee g @ ¥ fr R A
F1 opya 7 & fom A of Trond
Ty gt & gafedar & o sy Ty
PR AT A TR v E ¥ W
T AT TG &, LAy A
FT 2T 0T A ATY GqA FT HEEEHAT
g Rm A WA g Tw
T it & WX <y Sfawa A et
# W a9 § e e & e
wrf ool wEw A g g
ag &1 AT ¢ fis ¥ ¥ AT wgX
# Farh aviw ® aw Afer &
oA S W SW ¥ I Al wRy
¢ @ v} T oo m@ g
I4 €T GAWH AT AE £ AW Q)
T oaww awt w1 gfnrdr aviw &
o f @ §6Y € 1 59 (8 § wwwar
f fe & mre oo Tw F
IR *@ & wifew s wigw
iy qTee & age @ wafent faor
w¢, it x¥ fodwd W q v
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AT RS, @A TG
wiaw § WR T W woRA ST K
Wi O el ¥ a1 &t deed
ﬁm%miwﬁaﬂ’.?’fiv
W W TwET A W W Ea g
oty

Shri Harish Chandra Mathur (Pali):
Mr. Deputy~Speaker, it is not only
from the ethical, moral or constitu-
tional view-point that I think we
must give top priority to education,
but it is, I believe, the practical neces-
sity whxch compels us to think in that
direction, and it is why I feel that the
Educatlon Ministry in the Centre
must be strengthened.

My first difficulty is that I have not
been able even to understand the
new governmental set up in the
Education Ministry. We are told that
we are going to have two Ministers
of State in the Education Ministry,
possibly one in charge of scientific
research and technical education and
the other in charge of other depart-
ments. These two fields arc almost
inseparable and the activities so
overlap each other that I do not know
how they are going to function in
that manner. The two Ministers of
State, 1 believe, are going to be in-
dependent of each other. There is
already a lot of confusion and lack of
co-ordination. This dual arrange-
ment which, 1 am afraid, is due to
certain reasons other than those dic-
tated by the necessity of the situa-
tion, appears to me to be almost un-
workable, I hope some light will be
thrown as to how the Ministry pro-
pose to function and co-ordinate the
efforts to bring together all aspects
of education and to march together
hand in hand.

The Ministry of Education is al-
ready faced with great difficulties.
We have to realise and recoghize that
they have to work under serious
Sandicaps, because, as we  already
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know, they heve to deal with a sub-
ject in which there is the autonomy
as well as the autonomy

very delicate situation. This, if I
understand the Education Minister
rightly, is one of the reasons why we
have not been able to make the pro~
gress which we so much desire.

What we find is that with the
change in the demands of the society
and our dynamic developmental acti-
vities there is a much greater burden
on the Education Ministry than on
any other Ministry. Therefore it is
very necessary that this Ministry is
given more vitality and vigour and the
wherewithal to achieve the targets
which it will have to put before itself
now. T think its mind is not already
clear about it.

Only the other day the hon. Prime
Minister laid on the Table of the
House a Policy Resolution regarding
scientific advancement. It is not yet
clear to me as to who is responsible
to give a practical effect to that Resa-
Jution-—whether it is the hon. Prime
Minister himself; Is he in any way
associated with the implementation
of that Resolution?—or it is the
Ministry of Education. We do not
know whom to hold responsible for
the advancement of scientific research
as. well as to give implementation to
a policy statement which was made
on the floor of the House. That policy
statement has very important charac-
teristics. In thg last para of that
statement it has been stated:

“The Government of India have
decided to pursue and accomplish
these aimr—the aims have been
stated above—by offering good
conditions of service to gcientists
nnd_ according them an honoured
position by associating  scientists
with the formulation of policies
and by taking such other measures
as may be deemed necessary from
time to time”
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1 should like the hon. Minister to
state whether this matter had previ-
ously received any consideration by
them, whether they have got any
plmorprogrnmmamretpectofthls
particular clause of the statement and
whether these Demands, which are
before us and which we are supposed
to vote, make any provision to enable
the Ministry to implement this policy
resolution which was laid on the
Table of this House. 1 think it
should have been made clear in the
Demands which are before us—it
should have been made clear even in
the Budget—as to how the changed
emphasis, which the Ministry is going
to lend to scientific advancement, is
to be implemented.

1 was just reading today’s papers
and 1 found that the calculations,
which had been made by a  special
committee appointed by the Ministry
of Education to give us an idea of the
scientific pesonnel, has become al-
ready out of date, It was after a lot
of enquiry and investigation that they
told us as to what would be the re-
quirement of the scientific personnel
to fulfi! the Second Five-Year Plan
targets.  Their original calculation
was about 31,000 graduates and 41,000
diploma holders, Now, I understand,
this comrhittce, the Ministry of Edu-
cation and the Planning Commission
—all put together—have given fur-
ther thought and consideration to this
matter and they feel that the require-
ment is much more. I think, now
they feel that it should be 26,500 en-
gineering graduates and 55,000 dip-
loma holders. Now our present insti-
tutions, which have been very much
stepped up, are capable of producing
only 15000 graduates and 30,000 dip-
loma holders, I would like the hon.
Minister to throw some definite light
on this subject and tell us as to how
he is going to do this. What arrange-
ments does he envisage and what
provision does he make in these
Demands to meet not only the origi-
na! demeand, which was laid before
the Ministry by that committee, but
this increased demand which has now
come before the Ministry as a result

of consultation with the Planning
Commission and others? In this con~
nection, I wish further to invite the
sttention of the Chair and the House
that even this estimate appears o
me to be very conservative. There
was another committee appointed by
the Ministry of Commerce and Indus-

try—their Small Scale Industries
Wing—and they did go into the
matter and submitted a  certain re-

port and the members of that com-
mittee had some practical experience,
They had pitched the demand at &
much higher rate. I do not know it
there is any real co-ordination bet-
ween the Ministry of Education and
the Ministry of Commerce and Indus.
try and whether the Planning Com-
mission, in coming to these conclus-
ions, had consulted the Ministry of
Commerce and Industry or not and
whether they had taken into consi~
deration the requirements of the
expanding private sector or not
because these are matters of vital
importance.

Everybody in this House will re.
member the ringing words of the hon.
Prime Minister while he was reply~
ing to the debate on the General
Budget when he referred with
fervour to the developmental changes
under which this country is going,
These ringing words were only in res-
pect of industrialisation to which we
are wedded. But industrialisation
depends upon personnel and technl
cal know-how and the technology
which we could make available to
the country. They are yuch more
important. 1 was afforded an oppor-
tunity to speak on the Ministry of
Commerce and Industry. 1 consider
the Ministry of Commerce and Indus~
try to be one of the most important—
almost the second most important—
Ministry in the present context of
things, but 1 consider the Education
Ministry much more important than
even the Ministry of Commerce and
Industry for one reason because the
Ministry of Commerce and Industry
is much easier to handle. Here you
have got far greater difficulties and it
is only when the required persommel
is ‘pravided by the Ministry of Edusee
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ton that we will be able to go ahead
in our plans and programmes.

I find that there is very little co-
ordination between this Ministry and
the other Ministries, which are vital-
ly interested in the problems which
face the country today in the practi-
‘cal sphere, If you will just make a
reference to the Annual Report,
which is before us, you will find—I
also found it while discussing In
some of the meetings of the Consul-
tative Committees—that they have
certain Vigyan Mandirs or, what they
call, certain extension areas in some
of the districts throughout the coun-
try. I never knew of the existence of
such places till I learnt about it in
the Ministry Itself in one of the Con-
sultative Committee’s meetings and I
found that one of these Vigyan
Mandirs was right in my constitu-
ency at a place which I had visited at
least three times. I never knew
about it. So, I made it a point to go
to that place immediately after that
meeting. I visited the Vigyan
Mandir. I do not mean to say that
I am deprecating the attempt which
is being made by the Ministry. Tt is
a laudable scheme, but I found that
it is abgolutely infructuous and in-
effective in the practical sphere, It
was not working at all. It cannot
work. The gentleman there is not
properly equipped and has no co-
ordination with the other activities
there. He has to deal primarily, so
far as I learnt from him and his acti-
vities, with agriculture. He s
directly connected with the Centre.
He has no co-ordination with
the States. He does not know any-
thing about the local conditions of
?hat place. In that very sphere, there
is another Agricultural
Officer working. The Agricultural
Extension Officer is doing almost the
same work. There is no co-ordination
whatsoever betwcen the officials of
the Vigyan Mandir and the Agricul-
tural Extension Officer. The work of
the Agricultural Extension Officer is
ldentically the same. If these two
could have co-ordinated, if they had

taken advantage of the local condi-
tions, of the Ministry of Agriculture
and Directorate and the research work
which is being done for the local pur-
poses from the State Government,
they would have done much better
work.

I will not refer to the University
Grants Commission because 1 have
tabled a motion which has been admit-
ted and I will get some other time to
discuss that. What I definitely want
to state is that the University Grants
Commission should drive out politics
from its fold. The Government of
India itself in consultation with the
University Grants Commission should
have a clear conception of their work-
ing. The report makes very dis-
appointing reading. Very little has
been done. I am not.going into it.
What I wish is, at least the policy
matters should be decided. What are
the policy matters so far as the Uni-
versity Grants Commission is con-
cerned? How are the Universities
going to be run? What is going to be
the medium of education in these Uni-
versities? I very much wish that we
are not carried away by politics and
sentiment in this matter. If it is
necessary, we may retain English as
the medium of edacation. But, I
understand that regional languages are
being adopted as the medium of edu-
cation in certain Universities. It will
give rise to various complications in
the future. It is really unfortunate
that we have not been able to sustain
the tempo; it is really unfortunate
that we have not been able to make
an earlier decision; it is really unfortu-
nate that very little has been done in
this direction.

I would further urge one more point
and that is about the Central Institutes
which are directly in charge of the
Central Government. If you just lock
at the list of the Institutes, you will
find that they are concentrated only
in certain areas. The Central Govern-
ment, at the present moment, is mak-
ing grants available in u far increasing
percentage to Universities and to
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Engineering institutions. I would wish
that they adopt as a matter of policy
to have certain technological Central
institutes in almost all the States,
giving first preference to the under-
developed States. One reason for my
saying this is that the States which
are industrially developed have, of
necessity, to create certain educational,
technological institutions. The indus-
try itself gives birth to such institu-
tions. So, they have got to give a
fillip to those areas where there is
lack of these technological institutes.
I may not be misunderstood us plead-
ing the cause of Rajasthan. Parti-
cularly in my home town we have
already got a first class Engineering
college. I wish they adopt this as a
matter of policy. These institutions
grow in certain places. Take Roorkee.
You will find in the U.P. ten of them.
If you look at certain places, there is
hardly one Engineering college. These
Central institutions for technology
should be established in these under-
developed areas.

Nowadays we talk of discipline and
all these things. It is impossible for
me in the short time at my disposal
to go into. But, the spurt of extra-
curricular activities has grown so
much that the other side is now com-
pletely being neglected. Hardly out
of 360 days, there are regular classes
for 120 days. That is most disturbing.
If the boys read only for 120 days out
of 360 days, you can just consider
what a great waste of our resources
is there. I think immediate attention
should be paid to this maiter and
there should be a curtailment of these
holidays and extra-curricular activi-
ties should be properly balanced and
adjusted. They have their import-
ance. They are very necessary for
personality development. But, they
must find their proper place and the
thing must be balanced.

ot sy T (rfen) -« AT
Fregsr WY, s fF g2 SErEl J
2T G ZAHT AT HTES &Y J0E W
& | g AT ) IEA qgT agen
a7 | T AR 9 U $ aga W
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aft fir o fier siverT wgw §
wid s & afd e agy 3w
wF fearm W @w * gAer
T W ag gl S A oy
't gk fafaee wifgww § sa#t ¢
T 7 gEay fad fis oy eqra 9%
a2z 43 & IaN AWET areq A aww
fomr a1 1 R W 3 B 77 gEw
TEAEY BT |

Fham s og wman g fr
W WEy W g AW Ay w5
oo & i 3 gfr & e fergem
it F-rHfag T4 foqr | SR aany
T & g ST AT W
F Fiferr 1 | AT a7 S
Wi TE § 9 qER B I ),
wrfae i | gy S B a
T drer | SEH T dww w Al g
& a1 g faa T & & S
f ofs N AT o ¥ AW
IARY gAY R W A fad v oy
AT AT AR A A T VAT ey
¥Y | Ag IAT I TET FELI AT |
ww wra & i a7 o aaee e |@m
o @A At At FAr T @A QT
far s

A AT AT e & Ay
g FET ATEAT g 5 77 g4 oW #Y {3
T g A 4 1 oY 9 @R
T 707 4 o nF faaz F qes a
27 47 37 § | § 0F ey 4 fyaqn &
qMEAT E 1 qE T dAy gAatad ¥
#q Fifaw a7 T a7 ) EE fAg
aga TeEem g A7 Wit 37 e
o fE R AR FA A § 1Ay
T g oifeamic & aeee W o
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[# wfew uw)
FER N wgy ¥ o TER A
Zew qg T | TER wgr s gl ofedt
o W A AT Y T R o
(We do not want to stop the
pgress  of  running  insttutions)

IAE AT N ALY ¥ I @ WA
o for & awhv aff
TE WG Th gav qapA W @
w TH gu § e ow &1 s Hnew
€0 a1 § 357 W 71§ 1 F O I
Y § 3w e Ew f |
AYET sEw & W ofl ot s
<l di 7w I Aifw ¥ foeg wff A %D
T I WO FH A TET F TG
A wifors = @1 gAr A% T FA
wrar ¢ 6 S R il @1 9TET |
W9 I @ | §F FiEw & wRT
fo00 7Y Tfa F #1 gL AT Wi
§ S 1 T ZAR &1 e v
I #, frds &1z FeE & g9 fom
13 & | g7 AT AT A & e &
sfaam s 43 gafad aw w@
A Tedt | 3feT 3w Ad il |
&7 1 77 FA=« 7 quHT N7 FF 5
A %7 7% 7 fam 9@ | w9 TE
wf g, 5 Fifas aF, I Ffee
g, s Fifva @ 1 e 50
TR YR AN ER A AR
*T XM A1 77 1A v g ) fag
% s g §F w9 vt www 7 9eH
o wIq%T T & wq) AT wEHE g
aar fie wft # flar & | @ A A
i F 3o o E¥ o3 W o} fareft
gfaddt & CocomEr W R Y
w11 ¥ 6 2z dm ifeer ot ow
gfaafedt fY 1 T WY OF S
gt gfmafadr ®1 o ¢ 4T a1 1
H=BT W G AT | WA W FAS
o qur A€ fam, o ae gEet
aw oz for @ AR w oW

W E T R AT R e O
w0 KT wTR SEET ¥ o wem o
srod amr aff gefr o

uv ® aw §n fr foelt &
w @ wfewr § fr & faenfogy
i e dwy e @ wrar€ § S
IT WY FORT D D I W T
) YR A @ wiea W
¢ & @ ww B @ st § awef
¥ AT FH ¥ A% W A
AT A FTAT TEM | A AW T
aeE @t v & ey dw & dav el
% ¥R @0 A WIw A w9
fir o9 a7 & 43 ag a1 qw S T
qrg T

] & e WY 3 fe oz Rl
N gy 9w, § §@ W HW
At @ 1 ¥ frophe g &
W ¥ T &Y W R0 A Y
T W W AW ¥ w07 foaelht W
T} | S AW Aoy gdafEd §
Fare v § g fowa 7
W 9 Fifax ¥ qag ¥ 9 W q@
AE FAT T 1 W H G AR
a1} %7 o shaem & 1 A wm F
Ft agfoaa gt § | 9 I A7 Wl
g T T ¥ T Y o wosOw
& 5 9 AvEr wfes § w7 ¥ A
& fafm wfew @@ RF o
R AT g a7 ag o g
fr &t we% 39 wiwE § g w8
3 & fag wg o fe o ¥ £fs-
Wz wfw ¥ feit & gfew &
& wifger gut wifes & oidw
R arER ) @ A0 e § v o®)
AT e gen ) wafed & awear § fe
#v1 wiferd @ A F T 0T T
¥ qg® woR W & Wi v
aifed | BT W F 3w A e
& wrar &% ot oy ek of gy &t



o A § | At R @
b v ¥ e qet wf
) i wdord
1 gt Y WAy S @ g
g 9% gl gifed w R
wfaw a7ar § & 39 W @ g
)W daR G ¥ am
= fr W wfow N T Tl
arafl 1w vy W f5 a@ A
w7 AF A WG IT ;R FA
i AH | WU W ¥ afewrs
&9 @1 7.0 FRRT 6 WEE Al
% T 5 @t ag a1 T @ S
@ & awen forep & war  dm oy
*F f5 M wrEw Avit W Tl
NAwsAT I q@dmagE Q@
# queat g fo Ay aga g @i oW
I AR g T e B A @R
;o

g am & few o &
MEiFFNIFE I ¥ W H AR
§ 9= T Fgn wgw § wife @
&\ g A & T A 6 e
i wfaw, awnfas s qiEfE
waeqT ® | o o foar 97 0 oWy
i i & fodt ag WY
i gt & 1 9 ¥ KedvegEw amemd
o fogd, st o ot fpl &
& ¥ fad or (e i el
g 1 Qu A g &1 7g A A
&) W qg A AE ¢ Ao
w | v @ T QI o g
g wre ¥ & 4 e & g ¢ o
FoRre X8 7 T W 6 xq 0 e

o
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weg ¥ wrwT wmn ot wear §
WY W R A f ww v el
6 v 1w g ) o AW gt

&, vurar aTeng Y § YT T e WY
4 18 ag e f g e e e
) {1 A § | W A gl
& fem 9% ¥ &t da 7 |REF
F1 AN T 72, frw awg ¥ ag dfew-
wRT G W fow A ¥ g ww
w1y § femwedt 7 ) w5 Ay § oF
& aF wrA fagry & wd T
A | Ay g A AT ag g e
WOET qg o7 A w1 A A
w17 A9 Y TeTg 7T A W | TaN
N o aed & IW B 5 oA g
IO W1 WEW W TE@ §, qT W
IEW ¢, A W gE@ ¢, T AW
Y T FT T | T §W IE ¥ €T
w63 § fr oY i amek & ¥ & fire
57 JET A g7 $I | A9 I
iew, T W @ 89 o &
TFT A frw § g w0 W
RRTEE & a%7 € | a0 Tar W
& faar oY f6T sigw &7 A1 W@ e
TAAT AT AT G o HF § AR W
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i g faeedy wgh § wrd, araer
for F@ N wFw A @ A
W g ff G1F 5 A a w aff
R 1 A A ARt & S o
aw & @ Ie Wy aEw
FE@ W g v oAy § )

W AR @ IFEd i § o
7z § s sy 9 oY § ofedw w%)
# & qam & wreax dwy § fF e
i worT QT AW g
d g i awEm gm0
WK T B A g &
AT Nfgd | W ARE & FH I 9
a8 & w0 F Iga § e o
i frd 2 o # foew
& "y a8 ey fw few g &
WIY AT B TR F JHA & W
few o ¥ wawr giewe frn amar
ifed | 7g avew A o AT & @y
I & Y | AT VTR | o7 A
A wifgen wfge, & @ F, A
qE & 0 0iY WF A 99 aF WY
T AT ¥ g9 F A AT wvvm
W & q@ ¥ T T g

W A #1 aET ¥ TR w@
) 9 3g At A A A ife-
[ ) Aar @ 1 ag a0 A1 q@gf O
R W T ¥ AL T 2, e
& IY AL 9P 1 W AT AT
#t %8t 9@ g€ AT X A7 9% A
¥ 919, W F &7 W7 77 aw
QIR | §9 aver & v g % e
W S W o € | 59s A & A
Wiy 9% 38 f 9g WY 0T ¢ 9
R ¥ gre & w1 | o aw oA Ag
g, &g oY T T ¢ A g
W arrx g &, f99 N Ty
wqn € gy 1w {1 o g

ay & v sebeT At § wnr § st
FeraTe W WY ATAT | A WV g
Ttvmafirm i wag ¥ A
afew oo T W awet § o

wr F il & i § ow & A
T § 1 7% b g g 4 F ey
W w fodw w070 W i@l &
at § uw weedt ww @ &A@
¥ A e T e g
T A& F W, Qoo ¥ W AT
te8o F Wit 7g wrf af o A &
o AN A s A fpmar st @
¢ 3% faw & g ww A @ 5 T
Wi & ATy qgew &, W § ) T §
auwer £ 54 & a9 w0 4y € fw
v g @ § 5 S fedt gt
ge | 8 g faey feaem gd o},
9 FHN G § | T A gAY AW W
T aw w0 oo g gl |
T AR FR gaG § 9 fF A gardy
TSl g1 &, vo 9 @ Q) G
T %1 " § 0 fead wre R
=AY gt 2, g Atwdz 7 & a
TFAT & AT WY ¢, WE w9 §
TaHaT § T & R Fwdt

& 3 o ¥ foivd 3, W
g owm ¢ G o oaw @
¥ fmd, &t gwc Al wifaa
il & 3 B 9 a9 T Nw
gie € 7€ & | T & WAMET qg A G
e @ aagdi § e odEw-
Al A1 oW s TEEA & AR
Tt ) dare fear mr g
a0 o W A § | S o ww
i Ao @ ogd 8 faadr
g wEr 8, o o faeerd few
9T ¥ | AR AU A W 9H W
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o} i ol o & et @ Bfe
fedft qreh WY oy s & g ol
oy wfg? s fdr o mfaer ff
 fr g8 & &1 9 w% | ¥F
o fydwrdt &, wg W ¥ I ¢,
Tz & 39T 8 | w9 A iy fa
WY XH WY qgEAT§ | 4@ 9T 9§
& oY § S §, ey ag § e
§ W ¥ 97 B frawa % maw SR
et & | g¢ wegT § fend qul
& o ZT e F gudlt € 4 ww W
forg & oY g sy &, Y F wO
wigdr &, 37 A g At o7 /% |
uTT FY Wiz fis w8 gy srafai
® oA T | 39 8 feft fww
W T T @ wifed, e feew
w foF T8 w o A s W
g fer W @ wfed fe 3w &
fgaa a1 A T S0, 4 3w A
%5 T A0 fadn 1 o el e
¥ aMAT WA €, I9 A W7 A
WA I AfeF, 39 F foad g W
wafd e 2 wfed | & s f W
¥ §EAEATHT X T g EWE-
amt a2 fE $3%)

X AW F A W9 W
A fefufew o o & 3
IQ & q F < oF F FEAT w07AT
g | T8 W A A v ¥ Bk F
Wy Y aurd ¥ § 1 wmEl & wex
T qqei wE e B, v A
T | o gNT A feur w7 &,
oTLT AEN F AN IIT JTAT FIS
1w w7 @ Ay mEy &
w7y W fwar &t AWl # e
6 & il 1 1w oE aga & g
T 2 1 W9 A uF FifEe qray
fost mar 8, fow & @ W W T
fir & | T ¥ 99 AR Y wrfaw
uHt @ e § 6 d R el

Ty X A wer awy € ) ST
| & %Y wE ¥ o Foreer e
A mATwHIE
WY 9ES 9EW QEATfCHE ®AT WIES
% s 7z vrfolz o wed o
? WX o = won wife g 4
127 9E9 & ¥ Feagoira ¥ fod ammm
T o7 HfFR sw yaw wr w7 § 9afs
T ® A W ¥ any W fear o
wfgd | & wgaw § O € ayF W
Afee &, suraT YT W 9T @S
w3, wrar gedwex w wfee geiws
SRR e
ifed f | ot v x@ @9 ¥ W
¥ TR §, TG N F #W {, T
FFW 3, W F AW T 9 AT
¥ 3§ A A @G A e
wwd W W wfed fs § o Ao #
T & P B KA §, AT ®7 | AT
o9 R} ¥ & # Qfaan g9
fay fon s @ € it @ A
& quwar § f6 A W e darw
&, 39 &Y Ta< dindt dnit wix gw wnt
a9 ain |

Shri Hem Barua (Gauhati): The:
reforms so far made in our educa-
tional system, 1 feel, are only piece-
meal arrangements, with a reform
here and a reform there. This type
of scissors and paste work, cutting
out a thing here and putting it some-
where else does not create the neces-
sary climate of enthusiasm in the
country, and that is what we find
today so far as our educational policy
is concerned.

16 hrs. .

For instance, in a democracy like
ours, the first thing that we should
have done since attaining Indepen-
dence was that we should have put
our attention primarily on the elemen-
tary type of education. It was the
Sargent Commission which said that
there should be free, universal and
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«compulsory education for all children
in this country, and they also quoted
& target, and that target was ‘within
years’. This was put into our
Constitution also, and according to
article 35, we have put a target before
ourselves that we want to achieve this
within a period of ten years. But
somehow or other, this has been cold-
storaged.

It is, of course, a fact that the num-
‘ber of schools has risen. I have the
figures before me here. By the end
.of the First Five Year Plan the num-
ber of primary schools has risen to
-2,78,056, and in the same way, the
number of school-going children in the
age group of six to eleven has also
risen from 30 per cent. in 1947 to
53 per cent. in 1955-56. These are the
results that are generally advanced in
.order to adduce arguments in favour
.of the fact that Government is doing
everything possible in its power to
develop educational facilities in this
.country, At the same time, these are
siatistics only; and statistics are often
utterly deceptive; they only half-reveal
the truth and at the same time half-
conceal the real state of things. Here
also we find that they only reveal half
.of it, while at the same time they
.conceal the rest of it. We do not find
the attention or the urgency that
should have been given to a problem
like education. Because we were
yoked to a foreign power, there was
the lack of education, but since we
have become free, freedom has released
new forces, new urges, and new
aspirations to grow and develop. And
it is quite natural for a country like
ours. Everybody today wants that
the lamp of knowledge be lit in every
corner of this vast country. This is
the natural urge nn the part of our
people. While we have made pro-
mises and expressed pious wishes, at
the same time we have failed to put
in that sense of urgency and we have
not studied this problem as a pro-
blem that needs to be looked into

-with speed.

I would just point out one thing. It
.is only recently that the All India

Council for Elamentary Education has
been constituted, The purpose of this
Council is to study the administrative,
financial and pedagogic problems that
face elementary education today. After
so many years of the adoption of our
Constitution, a Constitution that
enjoins in article 45 that elementary
education must be free and compulsory
up to the age of fourteen, it is only
during last January that we have
constituted a council to examine the
financial, administrative and pedagogic
problems of elementary education.
This alone is sufficient to show that
we are neglecting elementary educa~
tion for our children.

At the same time, so far as elemen-
tary education is concerned, there are
tiers in it. For instance, there is the
primary education that obtains in our
couniry, and that used to obtain in our
country when the British power ruled.
Then, there is the basic education
which Gandhiji conceived and evolved.
Then, there are the public schools
which the British authorities have left
behind as their legacy. And what do
we find? In the primary education
that obtains today, we find the old
pattern of education still obtaining in
this country. At the same time, Gov-
ernment have reported that there are
defects in the elementary or the pri-
mary system of education as it obtains
in our country today, and there is a
pious wish in the report that these
defects should be removed when the
primary sysiem of education is com-
verted into the basic system of educa-
tion. I gquote from the report:

“While basic education has been
introduced into all elementary
schools, many of the defects that
mar the existing system of ele-
mentary education will have dis-
appeared.”

We live to see that prosperous state
where the defacts in the elementary
system of education in our country are
removed.
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1t is & fact, of course, that Gandhiji
evolved this, and theoretically it is all

right, because it seeks to provide a .

vacational bias for education. At the
same time, as far as my own experi-
ence goes, and I have had the proud
privilege of visiting some of these basic
schools and centres, I find that they
produce a sort of dissipating influence
on the young boys and girls; there is
po joy in it. Unless and until there
i3 joy in education, unless and until
there is a fountain of inspiration in
education, boys and girls would not
be attracted towards it. But some-
how or other, I find that the atmos-
phere in these schools is one that is
sapped of all vitality, it is an at-
mosphere that produces a dissipating

influence on the minds of the boys and

girls.

That is why we have to examine
first whether the basic education as
it is applied today, or as it is prevalent
today in our country, is the right type
of education to solve the problems
with which primary education as it is
is beset.

Then, there are the public schools.
These public schools are very costly.
At the same time, the differences bet-
ween the tiers of income, and the
different income groups are maintain-
ed. In the same set-up, the elemen-
" tary sei-up, you find a basic school
on the one side, and you find a pri-
mary school on the other side, and
you also find a public school on the
other. I want a co-ordinated plan for
the whole of elementary education.
When I said that we were only doing
scissors and paste work. cutting a
thing here and putting in a thing there,
it applied to the entire avenue of
education. Now, I want to apply the
same criticism to this particular
avenue of education, namely the ele-
mentary type of education for which
a council has been recently constituted
but that council has only advisory
power.

So, then, what type of education do
we want for the elementary stages?
That is a huge problemn. At the same
time, can we have good education

with the teachers that we have, with
the conditions that prevail in the coun-
try today. I have thought of thase
conditions, and I have thought of the-
teachers, and I am one of those, who-
think that the human spirit is not
nurtured in palatial buildings; I know
that the human spirit can be nurtured
in mud-huts. At the same time, what
do we find when we go to any village,
when we go to the rural side and see
these schools. They are called school
buildings. But they are in a dilapi-
dated condition, tattered, battered and’
broken. During monsdons, you get the
rain getting into the floors of the-
school buildings. And the boys and
girls get drenched to the bones.
During the summer, the scorching rays.
of the sun kiss them in the school
buildings in whatever corner they
might be. That is the type of schools
you have. That is the type of build-
ings you have. I agrec with you when
you say that the human spirit is
nurtured in mud-huts, but I want the
mud-huts also to be protective; they
must have the power to protect people
from the onslaughts of thc climate:
from outside.

Now. what about teachers also? We
talk of the loss of efficiency so far as
teachers are concerned. I am myself’
a teacher, and that is why I say it.
On most occasions after we have:
become free, we employ teachers not
because they have the intellectual
ability to teach or the eager desire to
teach, but because of so many extra-
neous reasons, bocause of political
affiliations, because of the power to-
flatier, because of the power to paint
rosy pictures for budding politicianst

1 remember Leonardo wrote a letter
to the Duke of Milan asking for a job
Leonardo was clever. He wrote 2
very long letter. There he narrated
all his capacities, how he has improved-
a method of fortifications and all that.
And only in the last sentence did he-
write: ‘I can also paint a bit’. And
the Duke of Milan toock him in, not
because Leonardo could paint, but
because he had so many other virtues
which the Duke liked!
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In the same way, a man is taken
not because he has the capacity to
teach, but beause he has the capacity
to flatter, the capacity to practise so
many virtues on the would-be
«employer. That is one thing—extra-
Teous reasons.

About secondary education, the
figures there also Sre flattering. The
total number of secondary schools in
1948 was 12603 and by 1058, it
‘became 35,647. There was an increase
of 102 per cent. That is all right. I
say statistics are ufterly deceptive
‘things. I don’t say like what, but
they are deceptive.

At the same time, what about
:secondary education? Have you been
able to conceive a pattern for
secondary education in our country?
We constituted a Secondary Education
Commission. The Secondary Educa-
‘tion Commission has submitted a
report. It has made very valuable
recommendations and suggestions. But
‘that report of the Commission is still
in cold storage. We do not have a
plan. We do not have a direction. As
far as I know, as a humble teacher,
-education needs a pole star like a ship
in the sea. But here our ship is drift-
ing in the current of the sea of our
national life without a pole star to
:guide her on. That is what we have
:found in this country.

That is why the standard of second-
:ary eduocation, according to the Univer-
sity Commission Report, is deteriorat-
ing, and that is why Dr. Radhakrishnan
says in his Report that the standard
-of education in the Universities is
:also deteriorating. This is a fact.

At the same time, so far as secondary

ducation is ned, I want it not
to be regarded or accepted as an
appendage to University education.
‘8o -far we have accepted secondary
seducation as an appendage to Univer-
sity education. Secondary education
4s a passport to higher education. I
-want it to be terminal. I want it to be

self-contained as it {5 in other coun-’
tries. It must be so organised that
secondary education can equip a man
or woman to face the baitle of life,
That, I think, is the purpose of educa-
tion; it equips a man or woman o
face the battle of life. That is why
I say that secondary education must
be self-contained.

Now, there is in the University
Grants Commission's report, an argu-
ment somewhat like this: there is &
rush so far as University education is
concerned, and annually we find at
least 50,000 young men and women
running into the portals of Univer-
sities, and that is why University
edueation is deteriorating. I1f we had

idered a proposal to make
secondary education self-contained, to
equip every man and woman to face
the Dbattle of life—intellectually,
physically, spiritually and morally—
possibly there would not have been
any rush in Universities as it is today.
In the West, we find after the second-
ary stage, there is a diversified course,
There are technological institutes,
technical institutes, telegraphic insti-
tutes and so on, and according to the
aptitudes of the students who pass out
of the secondary schools, they can get
into these different types of schools.
And that is why there is less pressure
on Universities there than what we
have in our country.

Now, there is a proposal to reduce
quantity in order to increase or
enhance quality. But I think quality
and quantity are not mutually exclu-
sive things. There can be quality
within the framework of guantity as
well and there can be no quality with-
out quantity as well. Since quality
and quantity are mot mutually exclu-
sive terms, I think this emphasis on
reducing or limiting quantity by force
must itself be reduced to the minimum.
That is what I find, But in our coun-
try, University education means a
passport to so mym&hp, ::z &
we put the emphasis only on
of education known as the genersl
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type of education, That is a mystique
in this country; in other countries,
emphasis is put on the technological
and scientific side of education.

Now, in our country, we are a grow-
ing nation, a growing people. Our
-economy is expanding. We are fast
-developing our industries and all that,
and this means that education has to
be trimmed according to the needs of
the time. If education is to be trim-
med according to the needs of the time,
we have to put more emphasis on
scientific and technological education
than we are putting on the general
type of education.

I have recently read about President
Eisenhower making a proposal in the
United States of America. They are
a highly industrialised people. At the
gsame time, since the invention of the
sputnik, in order to meet the challenge
of the sputnik—I do not say that we
should ditto them or walk or toe the
line chalked out by them—I see how
emphasis is laid on this type of educa-
tion. They are now offering 10,000
scholarships at the State level and 5500
on the federal government level to
students for the promotion of science
and technology.

I would like to apply this argument
to our country as well. We are deve-
loping our economy. We are develop-
ing our indusiries. More and more
emphasis is to be laid on scientific and
technological education than on the
general type of education, This is
the time when we should switch our
attention from the one to the other.

Mr. Deputy-Speaker: The hon. Mem-
ber’s time is up.

Shri Hem Barua: I am the only
'speaker from my Party.

Shri Surendranath Dwivedy
(Kendrapara): He is the main spokes-
man from our Party.

Mr. Deputy-Speaker: He started with
primary education and passed on to
University education. There is nothing
left behind.

An Hon, Member: He has got throat
trouble.

Shri Hem Barua: That is the trouble,
of course.

Shri Surendranath Dwivedy: We
start from elementary education.

Shrl Hem Barua: At the same time,
there is a tendency in this country,
there is an extraordinary love in this
country, for foreign education. When
we were under the British, I could
understand that love because the
polish—I mean an English polish—
used to give a8 man or woman a
greater glitter for our countrymen
here. That I could understand. But
so far as the craze for foreign educa-
tion is concerned in our country, today
there is that craze. People who are
the supporters of this craze, say that
since the standard in our Universities
is lower than what obtains in the Uni-
versities of the West, there is a reason
for that. They say like that. But I
would then say that if that is true—I
doubt very much if it is true—we have
to raise the standard of our Univer-
sities as well, so that our Universities
might cope with the standard that
obtains in the Universities of the West,
and there should be less and less urge
for foreign education. In that case
alone we shall be spared of the criti-
cism made in some rather unwhole-
some quarters against this country.

At the same time, according to the
UGC's report, Rs. 27 crores are allotted
in the Second Plan period. This
amount, considering the magnitude of
the problem that faces the country
today, is too meagre and too poor. We:
must pay greater attention, and as
Maulana Azad said, next ® {food,
education must have top priority. 1
say the allocation of Rs. 27 crores for
Education during the entire Plan
period is doing dishonour to the sacred
memory of the late Maulana.
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There is a complaint that there is no
co-operation between the State Gov-
ernments and the University Grants
Commission. This is a fact and I am
one of the sufferers of this non-
co-operative spirit exhibited by our
State Governments. The University
Grants Commission has truly realised
that the pay-scales of thé college
teachers of the non-government affili-
ated colleges must be enhanced in
order to ensure better standards in
these institutions. And, that is why
the University Grants Commission
made a proposal to the State Govern-
ments that the University Grants Com-
mission was ready to contribute 50 per
cent. towards the enhancement of the
salary of the teachers of the affillated

. colleges, and asked the State Govern-
ments to make a similar contribution
of 50 per cent.

This offer was made I think on the
first April, 1956 and it has been thgre.
The governing bodies of these colleges
approached the State Governments.
But, it was revealed on the floor of
thé House the other day that except
the West Bengal Government—and
that too because of the threatened
strike—no State Government in India
has indicated its willingness to make
this contribution. They are chary of
the University Grants Commission:
they are not co-operative; they do not
feel for the teachers. And that is why
I asked what steps have this Govern-
ment taken to whip up the State Gov-
ernments to their senses. I said like
that because I felt that hardship in
me, and the need in me.

The University Grants Commission
is making this contribution but the
State Governments are not making the
contribution. I had the proud privi-
lege of approaching some of the people
in our State Government and they
have put this proposal of the Univer-
sity Grants Commission in cold storage.
In the Assam A bly they adopted
and passed a supplementary Budget
and voted Rs. 50,000 because that
money was paid as rent for holding
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stalls of the Government at the Exhi-
bition during the Congress session at
Gaubati. This is the amount which
the State Government paid to the
Congress funds for allowing a plot of
Jand to be used for holding the State
Government's stall and this is an
indirect contribution. They contri-
buted indirectly like this to the coffers
of a politica! party; but they cannot
think of the conditions of the college
teachers, That is why one feels that
the University Grants Commission
must be given greater power or else
all the wailings of the University
Grants Commission will be only an
old wives’ tale and nothing more than
that.

Mr. Deputy-Speaker: Now, the hon.
Member should try to conclude.

Shri Hem Barua: Already I am con-
cluding. I had many things to say

Mr. Deputy-Speaker: That is my
fear.

Shri Hem Barua: About the Coun-
cil of Scientific and Industrial
Reseurch, Prof. Mukerjee had made
certain  observations, how  that
has expanded, how the expendi-
ture on the administrative side has
gone up, how between 1953-34 and
1956-57, the total of expenditurc has
gone up, by 16 per cent. whereay the
administrative cxpenditure of the
central office during this period has
gone up by 35 per cent, He has puint-
ed out the unnccessary appointment
of an ergincering officer, the un-
necessary appointment of a law officer
and all that. At the same time, it is
my knowledge that the expenses in-
curred during the UNESCO Confer-
ence are still to be audited. Money
has been probably wasted and that is
why possibly it is not yet audited.
That should be audited. Though it
may be an autonomous body in a cer-
tain sense, this autonomy does not
mean that they should indulge in
frittering away government money or
people’s money.
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. I hear that the Directer Genersl of
this Council is a B. Sc. in Electrical
Engineering. If that is so, can we
not have a research scholar who really
has a reputation all through the coun.
try who can really inspire? My in-
formation ig that the Secretary is a
man who does not know anything of
the ABC of science, but then, he re-
presented the Institute at Jamshedpur
and participated in a symposium
called ‘Recent Developmentg in Foun-
dry Technology’. All these are points
to be noted.

There are s0 many things like
the history of the freedom movement.
The question is whether it is going to
be a catalogued history or a narrative
history, whether it is going to contain
only the dry points of history or going
tobea hot of the freedom move-
ment so that it may inspire our people.
I have also so many things about the
Archaeology Department and all that.
1 have not gone into them. I thank
you very much Sir, for you have been
very kind to me.

Mr, Deputy-Speaker: The following
are 69 selected cut motions relating to
various Demands under the Ministry
of Education and Scientific Research
which may be moved provided they
are otherwise in order:—

Demand No. No. of cut motions
13
679 10 682, 684, 420,
421, 489, 646 to 648,
685, 686.
14 422, 657.
16 146.
17 147, 423.
18 148, 149, 424, 508, 509.
19 s10.
20 478,
150 0 154, 425 ©
440, 460, S11 to 519,
598, ng, to 629, 665,
687, 688.
21 441, $20, $21,630.
Need to give top priority to scientific

education
Shri 8. L. Saksena: I beg io move:

“That the demand under the
head Ministry of Education and
Sclentific Research be reduced to
Re, 1",

Need to give compulsory primary
education to every child by 1960

Shri 8. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced to
Re. 1"

Failure to increase emoluments of
teachers all over the country

Shri 8. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced to
h. l."

Slow progress in adopting Hindi to
replace English

Shri S. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced to
Re. 1.”

Need to provide an Engineering
College in Gorakhpur

Shri 8. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced to
Re. 1.”

Revision and compilation of the Dis-
trict Gazetteer of the Purulic Dis-
trict

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100"

Failure to provide necessary technicul
education to the rural population

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100"
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Need to close down the Nilokheri
training centre

Shri Ghosal: I beg to move:

“That the demand under the
head Ministry of Education and
BSclentific Research be reduced by
Rs. 100"

Failure to recognise Survey of India
Class IV Karamachari Union, Dehra
Dun

Shri 8. M. Banerjee: I beg tomove:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100.”

Service conditions of the staff wunder
the Director of Map Publication

Shri 8. M. Banerjee: I beg tomove:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100"

Need for recogmition of Council of
Scientific and Industrial Research
Workers Union, New Delhi,

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100.”

Need to increase Engineering Colleges
to turn out the additional 50,000
engineers and overseers needed for
fulfilling the Second Five Year Plan

Shri 8. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100.”

Need to increase Engineering Colleges
to turn out the personnel needed for
fulfilling the Third Five Year Plan

Shrl B. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Education and

Scientific Research be reduced by
Rs. 100 ’

Need to provide protection to the erch-
aeological remains recently found in
Joyda in the Singhbhum District,
Bihar

Shri B. Das Gupia: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Recearch be reduced by
Rs. 100.”

Desirability of opening a circle of the

Archaeological  department in
Orissa

Shri P, K, Deo: I beg to move:

“That the demand under the
head Ministry of Education and
Scientific Research be reduced by
Rs. 100.”

Failure to maintain the wup-keep of

Indian Museum of Calcutta

Shri Ghosal: I beg to move:

“That the demand under the
head Botanical Survey be reduced
by Rs. 100.”

Failure to conduct a zoological survey
on a scientific basis and in a com-
prehensive manner

Shri Ghosal: I beg to move:

“That the demand under the
head Zoological Survey be reduc-
ed by Rs. 100."

Need to make 200logical survey in

Chotanagpur and the Purulia Dis-
trict

Shri B. Das Gnpta: I beg to move:

“That the demand under the
head Botanical Survey be reduced
by Rs. 100"
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Fallure to provide sufficient grants to
scientific Societies and Institutions

Shrl Ghosal: I beg to move:

“That the demand under the
head Scientific Research be reduc-
ed by Rs. 100.”

Failure to provide adequate amount
for promoting scientific research
Shri Ghosal: I beg to move:
“That the demand under the

head Scientific Research be reduc-
ed by Rs. 100.”

Inadeq t provided for scho-
larships for scientific research

Shri B. Das Gnpta: 1 beg to move:

“That the Demand under the
head Scientific Research be
reduced by Rs. 100.”

Faflure to establish co-ordination in
the field of Scientific researches

Shri Ghosal: I beg to move:

“That the Demand under the
head Scientific Research be reduc-
ed by Rs. 100.”

Failure to participate in the celebration
of Geophysical Year
Shri Ghosal: I beg to move:

“That the demand under the
head Scientific Research be reduc-
ed by Rs. 100

Need to popularise Government Art
Gallery in West Bengal
Shri Ghosal: I beg to move:

“That the demand under the
head other Scientific Departments
be reduced by Rs. 100.”

Present educational system in India
Shri B. Das Gupta: I beg to move:
“That the demand under the

head Education be reduced to
Re. 1.”
Irregularities in the distribution of
stipends
Shri Hem RBarua: I beg to move:
“That the Demand under the

head Education be reduced by
Rs. 100.”

Progress of propagation of Hind{ in
non-Hindi areas
Shri Hem Barua: I beg to move:
‘“That the demand under the

head Education be reduced by
Rs, 100"

Failure to upgrade present Secondary
Schools into Higher Secondary in a
planned way

Shri Hem Barua: I beg to move:

“That the demand under the
head Education be reduced by
Rs, 100,

Discontent amongst teachers for non-
fulfiment of their demands

Shri Hem Barua: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Failure to improve the conditions of
teachers

Shri Hem Barma: I beg to move:

‘“That the demand under the
head Education be reduced by
Rs. 100.”

Failure to provide free and compulory
primary education in terms of arteile
45 of the Constitution
Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100."

Rising cost of education
Shri B. Das Gupta: I beg to move:
“That the demand under the

head Education be reduced by
Rs. 100.”

Scholarship to students of Backtoard
Classes

Shrl B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”
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Spread of education amongst Schedul-
ed Tribes

Shri B. Das Gupta: I beg to move:

“That the demand wunder the
head Education be reduced by
Rs. 100.”

Medium of education in the Bengali-
speaking areas of Bihar

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Discrimination between Hindi and
other State languages regarding the
provision for their development

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Grants to State Governments

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Need to help wvoluntary organisations
working in the field of basic and
social education

Shri B. Das Gupta: I beg to move:

“That the demand
head Education be
Rs. 100.”

Need to provide extensive agricultural
training by establishing agricultural
Universities in rural areas

under the
reduced by

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 1007.

Introduction of compulsory agricultu-
ral courses in the educational insti-
tutions

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.” '
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Inadequate prowvision for scholarships
to students of Scheduled Castes and
Scheduled Tribes and other Back-
ward classes

Shri Tangamani: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Qualifications for  scholarships to
students of Backward classes

Shri Tangamani: I beg to move:

“That the demand
head Education
Rs. 100.”

under the
be reduced by

Failure to provide salaries to teachers
and Professors of non-Government
colleges as per recommendations of
University Grants Commission

Shri Tangamani: I beg to move:

“That the demand
head Education be
Rs. 100.”

under the
reduced by

Failure to publish in Tamil “the Ara-

bian Thousand and one mnights”
under auspices of the Sahitya
Academy

Shri Tangamani: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Mode of selection of students  for
scholarships offered by U.S.S.R.
for post-graduate and  research
course

Shri Tangamani: I beg to move:
“That the demand under the

head Education be reduced by
Rs. 100.”
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Significance of the changes proposed
by the All-India Council for Secon-
dary Education in the scheme of
studies suggested by the Secondary
Education Commission

Shri Barrow: I beg to move:

“That the demand under the
head Education by reduced by
Rs. 100.”

Policy in distribution of grants to the
States for development of education

Shri Supakar: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.".

Need to grant adequate amount to the
Central  Government research
students of science college of Cal-
cutta and meeting research erpenses

Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100" °

Failure to give employment to  Re-
search Students after completion of
research work

Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.

Failure to advertise the scholarship in
regional languages

Shri Ghosal:

“That the demand under the
head Education be reduced by
Rs. 100.”

1 beg to move:

Failure to advertise the scholorshipe
in time

Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”
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Unsatisfactory selection of resserch
students for training abroad

Shri Ghosal: I beg to move:
“That the demand under the

head Education be reduced by
Rs. 100."

Need for having a comprehensive
scheme for development of libraries

Shri Ghosal: 1 beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Inadeq f techni

West Bengal

Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

1 institutions in

Failure to increase the amount of
scholarship for research students

Shri Ghosal: 1 beg to move:

‘“That the demand under the
head Education be reduced by
Rs. 100.”

Functioning of the Lalit Kala Akade~
my, with reference to the organisa-
tion of exhibitions and the grant of
awards

Shri M. R, Masani:. I beg to move:
“That the demand under the

head Education be reduced by
Rs. 100.”

Failure to give free primary education
to Scheduled Castes and Scheduled
Tribes according to directive princi-
ples of the Constitution

Shri P. G. Deb: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Basic Education as being pursued at
present

Skri B. C. Mullick: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100
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Failure to remove the long-standing
grievances of the Delhi Polytechnin

Shri Ghomal: I beg to move:
“That the demand under the

head Education be reduced by
Rs. 100"

Faflure to promote inter-State under-

standing of culture
Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

Inadequate ﬁ;lancial assistance for the
development of regional languages

Shrl Ghosal: I beg to move:

‘“That the demand under the
head Education be reduced by
Rs. 100.”

Failure to appoint a permanent Direc-
tor in the Indian Association for
Cultivation of Science of West Ben-
gal o

Shri Ghosal: I beg to move:

“That the demand under the
head Education be reduced by
Rs, 100.”

Need for preparation of a new Hindi
grammar

Shri P. K. Deo: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

High percentage of marks demanded
for awarding scholarships to Back-
ward class students from  Madras
State

Shri Tangamani: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100"

Desirability of applying the same test
for grant of scholarships to Back-
ward classes  irrespective of the
States

Shri Tangamani: I beg to move:

“That the demand under the
head Education be reduced by
Rs. 100

Failure to provide adequate lump
grants to persons distinguished in
letters

Shri B, Das Gupta: I beg to move:

“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Education and Scientific
Research be reduced by Rs. 100.”

Need for collection of the writings of
the well-known writers of West
Bengal in the National Library
of Calcutta

Shri Ghosal: 1 beg to move:

‘“That the demand under the
head Miscellanecus Degartments
and Expenditure under the Minis-
try of Education and Scientific
Research be reduced by Rs. 100.”

Inadequacy of the contribution made
to the Royal Asiatic Society

Shri Ghosal: 1 beg to move:

“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Education and Scientific Re-
search be reduced by Rs. 100.”

Need to allocate money for preserva~
tion of ancient monuments and
archaeological findings at Ratangir,
Laligir and Udayagir in Orissa

8bri B. C. Mullick: I beg to move:

“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Education and Scientific Re-
search be reduced by Rs. 100.”
Mr. Deputy-Speaker: These cut

motions are now before the House,



A iist indicating the numbers of the

selected cut motions will be put on the
Notice Board and will also be circula-

ted to members tonight for their in-

formation.

ot whay fag (wfzor—direa-
gfa wifrat ) « Sursny wgiew, et
W ¥ gy Ak A et A v
fe quvaT dve 3 ¥ O Wi,
Tt weg A +fr www ¢ e ot Rl
T agE el § | A R W
qe% ¥ qyveT age aeh § wife
ag s wEiety 4o s § WK
gat qew) ¥ aqwe @R ¥ fed grdy
fermr wmrdy & 7@ oY W A7H
Wi dzr s § WR @ W oA
BRI R s aail i of SUE
wifedt 2 f& R awe w1 Siat
fimar nybgr W W e TR

w1 T § 5 gAY OE ' A
Wit § Sq @t § R T R AT QW
@ F1 sfea @ FeE A § 1 JN
ot ey 1% § I8 38 gew T
§ s o ot oo Q@ 2 A
TR L LA F e & A ¥
&0 fF g8 S ) g woAT aKe 2
T T T AT qqHAT ¥ & 0
wnr i

FoC am % ag wg g § e
IR ST AT ok & feew
firgem & § ag datvew A 2
o my & fr o v a¥ dF ]
o ff ag ww o qw v} A
o & way oW

“To form a class of persons who
may be interpreters between us
and the millions we govern and a
class of persons, Indian in blood
and colour but English in taste,
opinions, words and intellect.
Secondly, to foster the ideas of
loyalty to British rule among the

20. MARCH

Demands for Ghants 6970

educated  classes, among the
masses. Thirdly, to secure cheap
clerks and other such persons who
could help in carrying on  the
British administration.”
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AT ST T duw W fafy &
fafrefr g afw s @ m e
& Pt Wit arer aw Y QoY
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w1 ey g o § e e R
% am Iy ¥ v ek o
W T ay s s g g ST
oy § | ag OF vy AT @ 1§ sufin
s f gEt of fafeT & T
TR gT TR 9T W& |

o § g e & o e §,
aTH WA ST fearAr g §
w35 fer g e st % wyy v fe
ot et avoe ol ey W @
T ¥ aga ot #F ff | F qnwe §
fir gam fawTt & Y ag Fret gt § e
1850 a% g {1t & wey AT &
®r a4, WY U T W@ T
T @ et e R R e
A 7 9 Y & Wi £ iy gf fovea
T YIMAT KTAT qF WA Q1 AT AR
& g ST 9% wwar a1 ) Afer
Igq W Sy A Ay e g frae
W 3 ¥ av & wfaw e &,
ag w7eT § 1 afy s o faew A
g, Sed W A g A e,
N SO g W At adl &,
s w fadt g€ wher o1 fawre
R @ gr WA dReT ®Y, ofg ag
o o g o, A T g R
£ SaR W AR | oh o e
R oafedi @ ot d aga b
frmranw {1 ®@ e Wae
TR A= 37 ¥ 4Ty Wr o § oy
Aoy firerdt & | Tt B oY oI SR E,
Y e AR Y o fiw v )
YT W ag et Fe It (e
w1, 3 st fadt gt afer &, s
& e sver Y Y v & s
& W< and § 1 et weww ag g 6
o, fewlt drprr Y, felt Rfwde
o, T g Wk 38 ¢ 1 7 s T



fawmr # qofes x@ s & W
wIeg a1 § g X W qrew &3 A

ITHY TR €T A AT KT R R |

oo fewT w1 QU 1w WIS
Tt AT § 1 993 s § eqae
% &1 gowr v wTvgd ? e wrw
wgifragarh o wT & s
# 9 a=k §, I dvgar ® I
¢ ¥R I TR W T g A
N T | I AW WA A
wre-famre 1 waw < frmar ¥ 1 gl
& dwr A e f ) aw W aga
wrawEE § | & A g fF g A= W
™ & &% qug § arelw & 9w, w9
THTT &Y AT WTH I F HAY
wifed ot |

= F N g =W R weia
) Y faar 33 o sqaeqr A ok
oy AN A A F e
mEtifommifFwRE
A& QT LA 6if o freae aff
g g, vt 9% dfeedl F ofr &y 42
aMET W A Afew A ol {0
&t e & o oft v feg amd @
famd & svif & A Frdty qlvgar
TR AT G | AR A A gad
o Wl o ¥ fe gA qRE N
AR e sarer A faar § 4w e
wyt fr ® qafes (2o A% ¥x
ooy o= & 1ok W At @ A {
QTeY & T, 4 Y g e
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R Erat & srft o § fiw sy
7 gearw et wre gffe da il
[Mr. Seeaxzr in the Ghair]

21 &9 ¥ ad o surar Frawd § o
g Wit s et rae § wx W
areq djagy qur §Nfrad wr dar vt
o Ayt @ Aot A wga wfew
WA § | Y §a w1 @ fag
& fdy qfred wam st g

ot g &R arew fafret
|1 A Argw 7 g 3 R fag gw
YT TR 97 W g IuE aE) 3E e
AT B T 2T B G AT T
w o Ty g dfeT do e
fis ®aw oF wears arw FTRT A QAW
w7 arn A @ afew 29 & ag o
@ % fad gf afmy R ISR
gt 1 gre 1 qrd & fow 29 & e
aR wifadt & gfaq. syweqr @i
wfgw, fawfed} #' age w3 &
qfaar g gl wifer | Wy g
gt o dw d wgw § o W
g ot fir amgm ogTt o1 Soaw A 4
o gE v g ¢ wite 3 e
FerT ) § W AT & fg o witew
Fig wifgn ot aGT & wgw A=
AT A W O § | FTHT Y Ry
2w § wT ag " A a2
gt & @ faer e & weee ane
sy & 9 foed wiew awd fi @
Margz @ fge aife g =@ N
A1EH @R F Ahwr firm @@ Wi ag
JAET AF A | AT KT AR

el & fr A wifwel e
7 frarefafed & +ft arga o wramgw
o At & | oo ® qu F o e el
dww sy et X @t Frde g o
A T WA AT 93 g% u
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[i fre o @wdm]
Ft €7 v arkE W@ O fawr oY
e & off 1§ 7 1 atd o ek fag
qg age awd ¢ fr gt el Wi
wifes) § ae W grE @ W fade
&1 fear ary Wi gae e Y e
sEeqr o g ¢

it 7t o wawET @ s g
# qeafs AR w7 gEmwE
¥W # fay w9d a@ I aw &
faenfaa} Y gardi evrerdrs vem fed
{1 et ot sarfiy fie a4 e
g & frofedi & w N g
ey ¥vT I8 9T fadly A@
T F@ ® oy Seare § arfe § i
T o 1 g ag f Sl @
" wifgn fr oW g A 9 F frge A
g st gud fag Fa1 43 9 s
& w &y & q9% 7 Idy W oA
T T FT TT I A W gl
& wifigy 1 ag v aga s § W
W g ¥ Sfuw araear @ A at
gw ot 2t A e fegy wdd wix
fx foar g & AR TR T
I A | IR |

o sfifom & o fagsi w
9t gk ¥ & v 39 fret g1 & oAt
S WA T@TC F AT AT FE@T
g g | frarsl &1 aga W gy
forereft § forads f§ &Tor 3 aga adama
@Y & W W g A apad &
fog v = 3 gEaw wifg s
Tt § fora¥ i Freer IR I WY
917 ¥ T § <79 §€ Jra § DRI
o qgr§ aFT & & A wwEAT § R
fir g v 3w 3 A= W fastw wm
¥ wifge 1 ot dw A EN ¥ uy
g W & fs el T aw A 7
qur gerT §rar o § fer wa ¥
e wgar ager § fe s ag qwTT

wraw o § o T o 9 g
T W o o w e
o Wt m ¥ 1o A IRer amw
aeng et § ot 7 Y goure | eI
1 8 AR fardty w7 ¥ sy ¥ wfeg
I B g daw et i
atfe 7 fr @ o W dqa § el
¥ a9 R g AN A w F e
WAy fag ft sfvr saen vl
aifgw aif T o qvarg & ofr @y
& 71q wor wdey w) welt swwrc Grar
6 | T W w1 wfver g7 AN W
frie ®wm@r § sk afee g fs wc
AT Fears 3% A g WK AgE A
g @t 3 wvd wdw At & X
famr af w8 MR gt 3w S A=A AY
&% & avfr 7 fawr wdfr | g€
T a o ¢ fr gx A= W s
HaeqT § gAC R AR IT6T S vy
& oY Sfaa wim § 39N qu &% aife
g =g ag WX §RIT & Y @ IF
o wad wefey 7 3w awg & frard

Fq o & fedy vy Ay F o
FE AT § 1 A F Fadail F anan §
dt 7 agh o A Y @@ anq ¥ g
anyy w3 Ay ¢ 5 g g
wofy ot AR A § A ww § g
93 § v #ar woal W ascamer
a8t & 9 3§ Ty ARt o ot wggw
2 1 & A fedy awr v ¥ g R
T AT §eeied A we fad §
qafred g aFera ag & s
ot gamrarard 7y § fs et
® HTH TG 6 TH AT ¥ € F w0
T F W ferdt ®t aa g 9
wrdfta 7 feat w1d | F agi aw A w6
ot dar< § o wadt om amT & ©
¥ e F1elt wrerdt ¥ A 7 9
s @ ey sek Ty ag ene



‘5981 Demands for Grants 20 MARCH 1058

o7 fr wg 2w ) oA W@
awft §, widw Wy B v S
T T g oW oy e § wioe

& et war O aga ST R AAZ A

it 2w i forg f qg ww AR
£ fir wigah ®Y ey w1 @ feamd
¥ fog awrere w o W spfa f
wife g7 3w #F a8 A s
7 & W agw ww Al wa
wrd § | ¥ ag A e dare g fe
S oY ot i & At we AT
A e, orstet, sfely, ot o el
o AF | @ amd e 3 fadelt
ATETSY T IR ST FIH i e sgenr
Ot wfyr ofe g faandf o
s w1 aqfas A ST AT AR |

ot v @R & g il gy
o oft a3 o7 WrE A & @ T
Tl SR Y B TR & o §fem
A W% ATFAT T O THAT 5T
& & fo qamg mr @ ) v g @
o WY avw & s g gl o S
® Y1 g 7 & ok xw fam A
qWIT § grd dque) & fom fe fadd
AT8THT &7 17 qred &4 & o s
gfrn @ wfer ofe & o= swrensit
Il I I F gE

& ot § fr xw 2 o wspmy
felt g wfeg o< 39 2w & WA
Yot vqrT e G gy N e v
qIOwT ®Y e § | @y 2ar R fe &
® Tadt AAw @ W oW agfen
P & 77 JewY W wvaT #) W foy
fily # foelt adlt @Y % ST
IR W AT #T@ Sigm o)
JowT I9ayT gX famr 7 v wfew

T A 6T Hw TaT W
- vt ot Pormroree § oY g U
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8 T & 1w st o e wew
Y ww w7 gl o fie gael dey o
R ¥ fag 30 U dqezw oK
Yo QIR ¥ ¥Ow Wt wfed
AT R e A wrfera § 39 &
4w 24 BAR ITTEE W FA% R0
FarT R §r frr wed § WX
7z T A o W A e )
gt Gt cnfirr wot nfeg i I
ae o wfww o wfed @i
forert sivrcferd W sy @F i
F 74 fawr =4 ) T 46T B TR
SRR CRCER & R
arer § Y g aga wwdr § i qw o
I wraear w7 foreriy farard St
7 afed § o W  frw w®

wit or §Ew A @ fe
ORI AT § Yoo, foo
sfeal & am does § 9 f -
frog o sl & arey SofRER )
s 7 T e T I ga § e
TF W @ dm F ohfaady oF
agams wrat & W T AT woo WX
too afer gl ) owrw & fa
Tl o g i dwe 9 @Y
78 g cnfan & W §

o% & F ToRfra o el e
Y & O ugFe faf ot wifae
s gfrfafedt & hfafar ww
N wEeqr w3 wfgg afe
Pormrcize ot Y @F | § WA
fr rreaqe gfrfedt & i
wrfe o> fawd e 9w wfewfaa st
forog o & o fir fowre o W
wreswaT § wEP 9T s jofaad
T Y T | TR O Rfeww FuLH €
# agw wft § o gad fag o sfex
e A T W wifeg arfn afeww
WTEE agt T Y °F | g e
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[*% fgo ®vo wwd)
o ¥Rfaafonr figar s #@ ¥ fag
sreargs 3T Sitey afE gw ol @
aUR WE R qeed & qafaw -
forag &2 v af

Shri C. R. Pattabhi Raman (Kum-
bakonam): Mr. Speaker, Sir, I wish
to confine myself to four heads while
supporting the Demand for Grants
under the Ministry of Education and
“*Scientific Research. So far as the
education department is concerned,
I find that an attempt is being made
in all seriousness to improve the lot
of teachers. That is very welcome.
The great Stalin had stated that the
masses should be bound to the regime,
Similarly I feel, Sir, that the teachers
should be bound to the regime. If
you have a discontented lot of
teachers, it is not going to help this
country, especially so far as primary
and secondary education are concern-
ed

I happen to be associated with three
educational institutions, and I know
how poor the teachers' lot is in some
of the States, and I am glad that en
attempt is being made to improve
their position. I am not going to
tread on dangerous grounds. Just
now India can be likened to a
beautiful jewel of many gems strung
on a single thread. My child, who may
be studying in intermediate class in
Madras, if it comes to Delhi tomor-
row to continue in BA, at the rate at
which regionalism is growing, it is
$ust possible that my child may not
be able to understand anything; if not
in the case of my child, at least in the
case of my grandchild, ten or twenty
years hence. That is precisely what
{s happening, so far as university edu-
cation is concerned.

1 sincerely hope that there will be
some definite policy with regard to
language. I know that the University
Grants Commission gnd the various
University Boards have more or less
spoken with one wvoice, so far as

English is concerned. I am not con-
cernad with Hindi or English. But let

there be some definite policy, so that

the unity of India is maintained. Can
we go back to the period of Chola,
Chera or Magadha and have fissiparous
tendencies repeated? Day after day
India is getting split up. At this rate
soon people will not be able to under-
stand each other. We can only imag-
ine what a tragedy it will be it
people cannot understand each other,
It will be a tragedy it Delhi, which is
a cosmopolitan city today, tomorrow
becomes a place where people cannot
understand each other. So, I do
sincerely hope that some attempt will
be made to decide the policy, so far
as university education is concerned,
and there will be some sort of uni-
formity,

Shri Ranga (Tenali): At that time
there was Sanskrit.

Shri C. R. Pattabhl Raman: I quite
agree that there was Sanskrit at that
time. But Sanskrit is an enigma today
to many people. That is why precise~
ly I do not want to be diverted from
the main theme under discussion. I
sincerely hope that the language, what-
ever it is, whether Hindi or English,
will be decided soon and a definite
policy adopted, so far as University
education is concerned. Our Prime
Minister has very frequently stated
with regard to English that it is an
international language and a necessary
language, so far as scientific and
technical training is concerned. There-
fore, I see no difficulty in English
being adopted as the medium, at least
for University education,. irrespective
of its position so far as the official
language is concerned.

Now I come to the libraries. T am
rather concerned with the position of
libraries in the States. For instance,
the Connemara Library, Madras, is
one of the oldest of the libraries in
India. What is happening there. It is
in a bad state. You may give some
grants to it. I know that a lot of
money iz being given for various pur-
poses by the Centre. Even though #

L
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may be brought under the Concurrent
List, you will not be able to call your
tune, Now under the Act of Parlia-
. ment any person who publishes a book
has to send one copy to the libraries
.in Madras, Bombay and Calcutta and
g0 on. What is the result? Books
are thrown in various corners,
verandahs and other places. They
may not even be classified.
There is not enough staff for that.
There is no expansion. Of course, the
famous Ranganathan system is there.
S0 many well-qualified people are
alsc there. But the States cannot
afford to employ them. 8o, I think
there is a very good reason for con-
verting some of the anclent libraries
like the ones in Madras, Bombay,
Calcutta, Allahabad and Lucknow into
national libraries. Then the Centre
can run those institutions. I have no
doubt that the States, because of sav-
ing of expenditure, will agree to this.
Then the books can be properly preser-
ved and classified, which will be use-
ful for the educated public,

Then I come to the cultural activi-
ties. I am very interested in this. I
know Kancheepuram very well. You
go and see what is happening in the
Kailasnath temple and Vaikuntanath
temple? There are 108 temples in
Kancheepuram. In the Kailasnath
temple there is a very peculiar pheno-
menon. It is a very old one. Some
people say that it is 2,500 years old.
There the temple rock is now decom-
posing and it is becoming sand. So
many magnificent works are still kept
in the open. It is very easy to cover
them up. So, I suggest that more
effective steps should be taken, so far
as the anclent monuments are concern-
ed.

The position is the same in Chidram-
baram and Madura and 50 many other
places. I can give instances of many

temples which are in a very bad state °
of repair. They have to be taken up
by the Archaeological Department. In
this connection, I would like to say
that the hon. Minister has to pay
special attention, because what is now
happening is that the P.W.D, is being
agsked to repair them, They will just
go and smash the walls and will put
some concrete and mortar in it and
make the whole work of art very ugly.
You cannot improve on the ancient
monuments.

17 hrs.

It is impossible. You want to have
technicians of the highest order, shil-
pis, to repair them. So you must be
having it under your special care. I
sincerely hope you will make it a
special department. So far as the
Fducation Ministry is concerned and
so far as the archaeological improve~
ments are concerned, I have been put-
ting a number of questions. Now,
what happened the other day in
Sanchi? Very good work is going on
there but once a man goes to put
cement in a crack he rubs all those
figures away. The harm is incaleul-
able? What happened in Padmana--
bhapuram temple in Travancore? The
same thing happened there. Somebody
was asked to repair the magnificent
frescoes. He did not take notice of
the colour etc. He was only concern~
ed with repairing the cracks. Some
precious frescoes were all lost. For-
tunately, some are there. Therefore,
you must have expert technicians to
repair the ancient archaeological
monuments.

I now come to scientific research.

Mr. Speaker: The hon, Member may
continue his speech tomorrow.

17.01 hrs,

The Lok Sabha then adjourned till
eleven of the clock on Friday, the 21t
March, 1988,





